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The House re-assembled after lunch at thirty minutes past two of the clock, 

MR. DEPUTY CHAIRMAN in the Chair. 

SHORT DURATION DISCUSSION 

Import of wheat and agrarian distress 

SHRI TAPAN KUMAR SEN (West Bengal): Mr. Deputy Chairman, 

Sir, I would like to initiate the discussion on the issue of agrarian distress and 

also wheat import. I would like to state that our agrarian population in the 

country and agriculture have already been in the midst of severe distress. 

And, the import of wheat currently undertaken by the Government and the 

whole approach behind such import drive is going to multiply that distress 

further. Agriculture and our rural economy are in the midst of a severe distress 

and that is quite visible from all indicators, and the crisis is not just a recent 

phenomenon. In fact, in reality, the crisis has been a terminal one since one 

and a half decade with little prospect of improvement given the policy 

framework pursued by successive Governments on the agricultural economy. 

In fact, the agricultural growth rates have been dwindling since the 

last one and a half decade with occasional upward spurt, which is more a low 

denominator effect than a real upswing. Last three years, as per the 

Economic Survey ending 2004-05, the index of agricultural production and the 

foodgrains production have really dipped and this is an absolute decline. 

Agricultural growth has been a mere 0.7 per cent in 2004-05. On the 

whole, the average annual growth rate of value-added agriculture has 

declined sharply from 4.7 per cent in the Eighth Plan to a mere 2.1 per cent in 

the Ninth Plan, and for the Tenth Plan, the target is kept at 4 per cent, which 

also, given the present indicators, has become very difficult to achieve. 

Investment in agriculture, as a percentage of GDP, has declined consistently 

from 2.2 per cent in 1999-2000 to merely 1.7 per cent in 2004-05. This sharp 

decline in the investment, as a percentage of GDP, reflects unconcerned 

approach of successive Governments of the Centre to this tragic situation in 

our rural economy. The impact on the people is naturally bound to be worse, 

particularly those working in agriculture. 

The single revealing indicator is a sharp reduction in the per capita 

food availability which has reached a low level, which happened just after the 

time we got our Independence-around hardly 150 Kgs. per head. Some of the 

developmental economists of a particular ideology sometimes, project 

283 



RAJYA SABHA                          [18 May, 2006] 

this declining in the per capita food availability as an indicator of development 

in a most ridiculous manner. I think, there can be no more cruel joke to the 

people committing suicide out of starvation because of crisis in the rural 

economy. Yes, Sir, the suicides now have become a single revealing indicator 

of all other indicators of the state of our rural people and, particularly, 

agriculture. 

As per the official estimate, during 2001-06, 8,900 people committed 

suicide and as per the real estimate, I think, since 1997 onwards, more than 

25,000 committed suicide and suicide is not only restricted to the four States. 

Even the most agriculturally rich Punjab has also started being affected by this 

serious phenomenon of suicides. 

How to address this problem? But, again, the most alarming point is 

that those who will be addressing, those who are in the seats of Government, 

are taking a different stand. I would like to cite a report of the Government of 

Karnataka on the districts analysing the reasons of the farmers' suicide in five 

districts of that State and that report titled 'Farmer Suicide - A Scientific 

Analysis' concluded that suicides are more for a psychological reason than an 

economic one. The same report has also published a sample survey of 105 

cases of suicides and out of that 93 persons were several indebted for the 

loans taken mostly from the private moneylenders. But still the suicides are 

projected as a psychological case and not an economic one. I think this 

reflects the bent of mind; this reflects the policy approach, a reluctance to 

change the present policies approach, which is at the root of the present 

agrarian distress. This recent import is also an indication that still so many 

suicides are yet to sensitise the persons in authority to take a serious remedial 

step to address the most distressing problem of the major part of our 

populace. Sir, Instead of going into the statistics, I would particularly like to 

point out, on the agrarian situation, the basic issues are required to be 

addressed. The problem lies in the policy and the kind of land holding pattern 

in our country at this moment again signals a trend. The more and more the 

concentration of land in fewer hands more and more people are losing lands. 

And about 60 per cent of the cultivable land in our country is in the hands of 

hardly 15 per cent of the farm households, totally a different pattern that is 

pauperising rural population in a big way. The entire crisis of the agriculture is 

being passed on to the landless agriculturists particularly small and medium 

farmers making the situation grave and again increasing the spate of suicides.   

Then there are questions on the policy regarding agricultural 
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trade, the policy regarding agricultural inputs and regular increase in the cost 

of agricultural inputs. In the name of liberalisation our agricultural market is 

thrown open to the imports. All these are simultaneously compounding the 

problem. Our agricultural production cost is increasing. The price is collapsing 

because of the opening up of our economy and in between again by these 

policies middlemen, in the name of private traders, between the consumers 

and the producers became dominant who are affecting both the consumers, 

they have to pay high prices, and the producers who are not getting the 

benefit of that higher price. This kind of a peculiar situation is created where 

only a handful of people, very negligible minority of the entire populace are 

being benefited and both the consumers and producers are affected. I think, 

Sir, we should look into the present aspect of wheat import in this context. The 

wheat import that has been undertaken after six years is preceded by a 

consistent four years of export of wheat, export of wheat at a price sometimes 

below the BPL price which was available to our BPL families. In 2002-03 and 

2003-04, we consistently exported. When we export we get low price even 

sometimes below what even our below poverty level people are paying 

through the Public Distribution System. The stocks of wheat are gradually 

dwindling down. That reflects the Government's policy to drastically slash 

down the agricultural subsidy and also gradually shying away from 

procurement with a reasonable remunerative price to the producers. All these 

are reflected. The subsidy reduction may be a compulsion to the Government 

because of the international pressure. But this is taking place and this is 

adding to the distress of the country. In this background when the import of 

wheat is being decided, stated to be for addressing the severe rise in the 

market price. The objective looks laudable. But in reality it is altogether 

different. When this import is reaching our country in April, when the fresh 

wheat comes to the market, supplies are plenty, who is going to benefit out of 

that? We are importing at a price and we are offering a Minimum Support 

Price with bonus to our farmers, there is a big difference in it. Who gains out 

of it? The country loses by paying a higher price. The producer loses because 

he gets a price, by which he cannot manage even his cost of production. In 

our agriculture economy, a serious situation is created in different parts of the 

country. The peasants sometimes are feeling that let land remain as it is, what 

is the fun of cultivation, paying money from our own pocket? This kind of a 

serious distortion is taking place in our agrarian economy and it is in this 

context that wheat import has to be looked into. I would like to draw the 

attention of the House, through you, Sir, that when 
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we say the wheat import has been resorted to manage the crisis on account of 

rising prices in the market. But, unfortunately, the US Agricultural Department 

Report says that in the coming years the wheat import to India is going to be 

around one million tonnes. We have already imported five lakh tonnes right 

now. It is yet to be one million tonnes. But in November 2005, the report of the 

US Agricultural Department, an official report, they projected in advance that 

India is going to import one million tonnes of Wheat. What does this indicate? 

We are facing so many multi-lateral agencies. We are facing so much pressure 

to open our economy. If somebody concludes that this exercise is a part of the 

overall negotiations and pressure and counter-pressure being put on our 

country from those multi-lateral bodies and if somebody concludes that this 

import exercise is a part of offering pleasantry to the big power that be and for 

the sake of friendship with whom we are very much concerned, would that be 

very wrong? This is part of that. I think, the procedure, the manner in which 

this whole wheat import is taking place is not in the interest of our country. It is 

not in the interest of the producer. I think, instead of going on that path we will 

request the Government to sincerely reconsider. I think, the distortion that is 

taking place in the Indian economy is to be addressed by radical land reforms 

and change in the land holding pattern in the country by active initiative of the 

Government, the improvement of the loan facilities with low rate of interest and 

other measures. It is unfortunate, Sir, the big corporate houses are still 

managing to get loan from the public sector financial institutions, at around 6 to 

7 per cent interest they can negotiate the loan. But, the country's farmers are 

getting loan sometimes by paying 12 per cent, 13 per cent, 14 per cent and the 

same fate is also there for the small and medium scale producers. Those who 

need the most, are deprived the most. If this anomalous economic policy to 

favour a few and deprive the most is there which I feel is the basic lifeline of 

this new liberal policy paradigm. If that is not addressed, that is not reversed, I 

think, if agricultural economy is allowed to remain in such a terminal distress, if 

suicides are allowed to continue, I do not think the urban economy can be 

insulated from its disastrous impact and it will affect the country's economy, as 

a whole. So, when India and we all are dreaming to emerge as a very big 

power in the days to come, if we continge to pursue the same policy, same 

distortions, sometimes because of the internal ideological problem and 

sometimes because of the international pressure, if you continue to pursue the 

same policy, I do not think, our dream will come true. I think, for that approach 

that thing should be looked into and a serious exercise is required 
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to reverse many of our policy exercises which are now being experimented on 

the Indian economy, putting the whole people, the majority of the people in 

dire distress.   Thank you. 
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*" �हR ह� �ह� ह , �\ ������ ���� �� ��  
6
	 �^��� m�G ��	� ह8" �ह	� ह'� ,*�
�� �\ N	�� �(� �ह��� 
� ��ह' � �� 3��E ��  7� �) 
�ह8��/0�� �� �
��B �� 38*� ����� �) H��
�	 �� 
E�� ���, F��� *�N�)� E� 
E�� ���M 
F]हB�� ��4q	 ���� �) ��ह' � 3��E�� W8( �� 
E��M 650 (���, �� ��ह' � �� 3��E �� ��@�� �'&� 
@�, F� �'&� �� +� �� E�� �� �ह8��/0�� �� �
��B �� ��ह' � 3��E�� W8( �� 
E��M �� ��ह' � ��  

�7� �� ]n �� *��� �� ���� 6��^+ �हR 
��� @� F� ��� �ह8��/0�� �� �
���� �� F���  घ� �� 
���� 3��E�� W8( �� 
E�� @�, F��� �ह*� ह� ��*-+�� �� 
*�� @�M F� H9�� �� F]हB�� 
��ह' � 3��E�� W8( �� 
E��M ��E �) �ह *�� 
� 3��E �� ]n �� 	� ��# �� ह� �हR �ह� ह , �� 
�हR �� �ह� ह , 	� ������ ���� �� �� 6�� �� b) � ����  �ह� 
� ह� 50 (��� ���� E)��M 
���� 
H"� 1� ��ह' � ���)M ��]���, F���  ����'E +� 
���� �हR ���M �ह8��/0�� �� �
��B �� 820 (�" 
A��E� E�� E��� ��ह' � ,3��E�� W8( �� 
E��M FP� 6E�W �� FE�ह�5 ह M FP� 6E�W ��  ������ 
�8=� ���� �� �� o*�� 
��� 
� ह� 25 *�3 .� ��ह' � 3��E)��M F]हB�� 25 *�3 .� घ�X5� ��M 
572 7� �� ]n +� ?@�
�	 
�" �"M *�
�� H� 	� �'��� ह  
� 20 ह��� .� �� A��E� ��ह' � �हR 
3��E� ���M ������ �� 
X ���� �� �� o*�� 
��� 
� 150 *�3 .� ��ह' � 3��E *)��M *�
��, 
��]���, I� 	� �� �� �'��� ह , ������ ���� �� N�� ����. �� E��), �� �* 86 *�3 .� ��ह' � 
3��E� �� ��� ह M �ह 100 *�3 .� ��ह' � +� 3��E� �� ��� ��, N��) ��E�ह ह M o�� ह�*	 ��B 
� E� ह� �ह� ह ? ��ह' � �� FC��E� �� �हR ह\, 
�7� �हR ह� �� �ह� ह , ��ह' � 3��E� �हR �� �� �ह� ह  
1� ��@ ह� ��@ �ह8��/0�� �� �
��B �� �'�� l' . E��� F��� ��ह' � 3��E���� �� �ह� ह M ��]���, 

�� 	����  �� ह�*	 � E� ह8# ह , �\ �ह �ह�� ��ह' ��� 
� I+� 	� �� ��ह' � 3��E ह8# ह\, �\ H���B 
��  H9�� �� �	��� ��ह' ��� 
� 1997-98 �) 93  *�3 .� ��ह' � 3��E� ���, 1998-99 �) 126.5 *�3 
.�, 1999-2000 �) 141.4 *�3 .�, 2000-01 �) 163.5 *�3 .�, 2001-02 �) 206.3 *�3 .�, 
2002-03 �) 190.5 *�3 .�, 2003.04 �) 158 *�3 .�, 2004-05 �) 168 *�3 .�, 2005-06 �) 
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147 *�3 .� 1� N� F��� I� 	� �� ��ह' � 3��E� �� �8�� ह , �ह �� �* 86.5 *�3 .� ह , 100 
*�3 .� +� �'�� �हR �����M +«$��5 �) �'�� ह� ��	� ह , ��� �हR ह��� I�� 6��9� c�� ह���M 
H��	 ���� �����M N�
*" �ह 	��  
E�� ��"�� 
� N��� H��	 ���� ह M �&.� ��W�&� ��ह' � 
3��E �ह� ह\M ह�) H��	 ����  ������ �� �ह� ह  1� F�� �� ��� �� ������ �� �ह� ह , �� �� ��� 
�ह�� ��ह' � 3��E �ह� ह\M ("$%*' �� �� ���) �� �� ��� �ह�� �� 3��E �ह� ह , �?	� E� ��, �ह �ह��� 
E� �� घ
.�� ��ह'� ��� �ह� ह M N� �� ��� �ह� ��"��? N� �� 	� �ह� �ह� �� ��	� ह  
� 
�हR-�-�हR H�� �� X$��� ह , gहE8?	�� ��  
���� �� "� 6��� �� X$��� ���� �� ��
WW 
�� �� �ह� ह M �\ ������ ���� �� �� ���	 �� ��E�ह �हR ��	� ��B
� �\ ���	� ह'� 
� H� 
�� 
Q�� �� H	� ह\, F� Q�� �� ���8� �), ?��� �ह�� c�� �हR �ह���, �ह8	 I�l� ����� ह M �ह�� ��  

���� ��� �83 �� I�8+� ��	� ह\M H� �� �ह�� 
�� ��E�?	 	����  �� �ह��
�	� �� N���	 �� 
�'	� (� �� 6?	8	 
��� ह , �ह I��� �) I�8��5�� ह M *�
�� H� ��  �ह	�, �ह ��B ह� �ह� ह ? N� 
6��� ��  ह�*�	 ��B � E� ह8"? �ह�E�, H��� �ह *�	� ह  
� �� "v� 6���g�� �� ���� ह , F� 
��  y��� �8 l-�-�8 l 
��� ��� ह M H��� �ह *���� �� �ह� ह  
� 1966-67 �) 
�� 6��� �� 
ह
�	 7��
	 H# @� 1� 50 *�3 .� �� 
��O$� FC��E� ह8H @� F� ��� F� ��  
*" "� $�� 

.�. +� ���� 
��� ��� @�M F� ��� 50 *�3 .� ��ह' � � E� �� ��  �'�� E�W �� H<�?	 
��� 
��� @� 
� 3�J�]� ��  ���*� �) ह� HC�-
�+�� ह� �" ह\M ह�) ��ह� �� ��0"*0 480 �हR ������ 
�����M F� ��� �ह H<�?	 
��� ��� @� 1� H� 40 �X� ��E ह�) 50 *�3 .� ��ह' � H��	 
���� �� �ह� ह M 
 
 ���� �� �� 50 *�3 .� H��	 �� घ�X5 �� ह M �ह*� �ह� 
� 5 *�3 .� H��	 ��)��M 

�b� �ह� 30 *�3 .� H��	 ��)�� 1� 50 *�3 .� H��	 ���� �� ��	 H �ह� ह M ������ 
���� �� �� I��� 6�� ���b�)� �) �ह� ह , ह� �� �{� @�, F� �) ���� �� �� �ह� @� 
� �� ��ह' � 
3��E� ��"��, �ह ������ ��W� 65�*� ��  I�	��	 3�� ह��� H� ���� �� �b� ?.O�  ��  
*" 
H��	 
��� �� �ह� ह ? �ह 5 *�3 .� ��ह' � �� H��	 
��� ��� ह , �)]�# �) �ह�� ��  
�W�X�B �� 
��	 �� ह  
� �ह 6E'
X	 ��ह' � ह M �ह ��	 H# ह\, ������ ���� �� F� �� ��b �� E)M ह� 	� 
�{�� ह�, �ह�� �� �'��� 6�q	 ह�	� ह , F�� H9�� �� �ह �ह� ह\M F� �) 14 6��� ��  3��	��� ह\ 

�� �) �� 11 6��� ��  3��	��� H��
		 ह\, ���� ��  3 �ह�� ��  ह\M F� ��  E� 6��� ��  ��� bb8� E 
ह\M �� ��� 	��� �� b *	� ह\M �ह "� ��� 3	���� ��� ह�	� ह  1� �� 
��� �K9� �) *� ��	� ह  
	� �ह �K9� 6E'
X	 ह� ��	� ह , �ह8	 3��� ह� ��	� ह M N� 	�ह �� 1� �# ���B �� H��
�	 
���� ��*� 3��	��� ह\M �ह �� ��� N	�� घ
.�� 
�?� �� ह  
��� H?0�
*�� �� ?����� +� 
��� 
ह M �ह�E�, ह� *�� 	� ������ ��B � �
���h� ��  ��k�� �� ह� �{	� ह\M H?0�
*�� �� N�� 
?����� +� 
��� ह M W��E N]हR ���� ���B �� E�3�� "� ��/0�� ��.� �� �^��
�	 Ik�Q� ��, 
�� ����� �) �हC��'5� +'
��� �� 
��4ह ��	� ह\, F]हB�� +� N� �� 
���9 
��� ह M F]हB�� �ह� 
ह  
� �ह ��ह'� H��	 ���� c�� �हR ह , 
����B ��  
ह	 �) �हR ह M �8i� 	� H<��� ह� �ह� ह M 
� 
�� ����� �*� �ह� ह , �ह� �ह �ह� ह  
� ��ह' � H��	 ���� c�� �हR ह M W��E ������ ���� �� 
��  ����� �ह ��?�� 3�� ह8# ह���M �+� *��B �� ������ ��B �) �{� ह M N� ��  �ह*� +� F]हB�� 
"� �Gm� 
E�� @�  1� �8G ����� ��  
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���� �) +� I��� 
���9 6�. 
��� @� 
��� ������ 69�� ���� �� �� ��� 6+��� 	K� �� E�W ��  
����� �3� @�M �8i� H<��� ह  
� ����� �) �� 6+��� +'
��� �� 
��4ह ��	� ह , �� E* 6�83 
(� �� ����� �*� �ह� ह , F� �� ��/0�� Ik�Q ��ह'� ��  H��	 1� �8G ����� ��iK	� �� 

���9 �� �ह� ह\M F� ��  ��E +� �ह ह� �ह� ह M �ह � �� ह� �ह� ह , ��B ह� �ह� ह , N� ��  ���� �) 
��]���, 
�;<�	 (� �� ��� ��
�W ह  F� �� 
���� ���� ��
ह"M I�� �ह 
���� �हR ह��� 
	� "� ��� 3	���� ��	 ह���M �ह �� �ह8��/0�� �� �
���� ह\, �ह �ह�� �� ��ह'� *)�� 1� �ह���# 
�{��� M ������ ���� �� �� �ह� ह  
� H��	 N�
*" +� 
��� �� �ह� ह� 
� �� ��ह' � �� ��� 
ह���, �� I+�� ��ह� �� ��E� ह� �ह� ह  1� 
�� ���5 *�� ���W�� ह� �ह� ह\, F� �� ���W��� E'� 
�� ��"��? ��]���, ���W��� E'� �हR हB��, ��B
� �ह8��/0�� �� �
��B ��  y��� ��ह' � �� �� 
�� 
I+�� � E� 
��� ��� ह M 
 
 N��) �� 
�� I+�� � E� 
�" ���� �� H.� ��  E�� �) ��E�?	 �{�P�� ह� �ह� ह M ���� 
HE�� �ह�� ��"��? "� ���� �� 6��
�.� �ह�� ह\, ���� �� 6��
�.� �ह�� ह  1� 
���� �� 
6��
�.� �ह�� ह ? 
���� 	� N��� ���� ��"��M ��� *��B ��  A��E� � �� 
E�� �� �ह� ह M 
�E�W� 

����B �� A��E� � �� 
E�� �� �ह� ह  1� �ह�� �� 
���� �� � �� 6�q	 �� �ह� ह M o�� ��B 
ह� �ह� ह ? ��]���, �ह ��� 3	���� �Q ह M N� �� �� �� ��� �^+��	� �� 
���� ���� �� 
H�<��	� ह M u� 	�� �� �� �� I��� ��	 �3� @�  �\, F��� �ह�	 ह' �M...(-��.��)... �\ F��� 
�ह�	 ह' �M F]हB�� �� H���� 6?	8	 
�" ह\ 1� F]हB�� �� �	��� ह , N� �� ��� �^+��	� �� 

���� ���� �����M I
3� �� �� ��� u�5� ��  *�� ह\, 
���� ह\, F��� H��
��� �� �8G ���� 
��  
*", F��� N� ��	 �� Iह��� ����� ��  
*" 
� ह� �ह� ����� �) I��� ����-���� c�� 
�� �� ��	� ह\, HC�
�+�� ह\, �K� –�� m��?@� ����  �����? 
 
 ��] ���, �� 
X E�W �� H2@� ��{ ह  1� �� 
X 
�+�� F� 
EW� �) "� �हC��'5� 1� 
���E?	 7�
	���� �
��	�� �� ��	� ह M 7��
	���� �
��	�� ���� ��  
*" 
�� ��� �� ह
�	 
7��
	 ��  
*" $�0 ?������@� ��, �\;���� �) �� 
X � ��
�� 6���W�*� ��  ��k�� �� $�0 �O��� #0 
���*O� ��  y��� �� 
c��� ��ह' � ��  ���� �) 6��� 
��� ��� @�M �ह ��ह' � �� �ह 6��
	 F���� 
6��
	 @�, F���  ��@ �^���  ?@�
�	 ����  F� 6��
	 ��  ��� �� ������ 
�� 	����  �� 
F��� 
��
�	 
��� 1� F� 6��
	 �� 
��
�	 ���� ��  ��E �ह� 
� N��� +��	 ��  I]E� 
6��� ��  (� �) �3� ��"��M F]हB�� �ह*� "� ह��.��� �) F��� 6EW�� 
���, 
���) ���� .� 
��ह' � � E� ह8H 1� ��E �) F���  F���� �� A��E� � E���� ह8#,	� F�� �� ह
�	 7��
	 � E� ��M F�� 
�� +��	 �� 3�J�]� ��  ���*� �) HC�
�+�� �����M F�� �� ��ह' � ��  H��	 �� 3C� ������ @�M 
������ �� 
X ���� �� H� �ह�� ��c� ह8" ह\M H��� +� 7��
	���� 
�5�� *��� ��
ह"M H��� 
���&� *��� ��
ह" 
� N� 6��� �� H��	 �हR ह���M ह� 
��� ��  E��� �) �हR H"���M �\ ���	� 
ह' � 
� FE�����5 �� 6
7�� ��  I]	��	 I��� 6��� ��  I�	�4/0�� E��� ह� ��	� ह\, *�
�� 
+��	 ��  
ह	 �� ���� �ह*� E�3)�� 1� +��	 ��  
ह	 �� E�3	� ह8" 
��� E��� �� ?����� �हR 
��)��M N��� H��	 �� �� 6
7�� ?@�
�	 �� �# ह  1� 
�
+]� �&.���W�&� �� �� *�N�)� 
E���,���� �) ���� 
�� 	����  �� �.���� �� ��
WW �� �� �ह� ह , N��� I�8�
	 �हR E� 
��"��M ह��, �ह +� �ह� ��� ह  
� ह��� *�N�)� E��� ��  7� �ह*�  Do’s and Don’ts 
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�� ��	 �ह� ह  
� N	�� ���� 1� �
E N	�� �हR ������ 	� c�� �हR ह���, *�
�� ��� �K� �ह� 
ह ? F�� ?����� �हR �� �� �ह� ह\M H��	 ��  7� �) ���� �� 6
7��¬ @R, �� ���� @�, F��� 
$&�'. �� 
E�� ��� ह M F��� $��&�'W� ह8H ह M F� $��&�'W� ��  H9�� �� H��	 
��� �� 
�ह� ह M N� 6��� �ह H��	 ���� ��  H9�� �� +� �हR ह� �� �ह� ह M N�
*" ��]���, ह� N��� 

���9 ��	� ह\M H��	 �]E ह��� ��
ह", 3��E A��E� ह��� ��
ह" 1� 
���� �� F
�	 �'&� 

�*�� ��
ह"M �� 	� 
���� �� F
�	 �'&� �हR 
�*���, 	� 	� 
���� HC�
�+��	� �� 
I�8+� �हR �����M I� 	� *��	 �{ �# ¦ M ��ह� 3�E �� E�� ह� �� ��ह� 
��*� �� I]� ���� 
���B �� E�� ह�, *��	 38 6
	W	 �{� ह  1� F��� �� �* 10 b��E� �� ह� *�+ ह� �ह� ह M �ह 
ह�*	 ह  
� F� �� �;%�$� �� �� E� �# ह M 
�E�WB ��, developed countries �� ��	 �ह� 
��	� ह , 	� �ह�� 	� 
����B �� ��� �;%�$� E� �� �ह� ह , *�
�� �ह�� 	� ��* +� �) ���� ह��� 
�� +� �;%�$� 
���� �� �हR 
�* �ह� ह M �ह +� 6�q	 �हR ह� �ह� ह M H
3� 
���� ��"�� 
�हO? 
���� �� ;?@
	 �89��� � �� ��"��? N�
*" ��]���, �\ ������ ���� �� �� �ह Hvह 
�(��� 
� �� N� 
EW� �) 7��
	���� �E� Fc�"� 1� 7��
	���� �E� Fc��� �'�� E�W �� �ह 
��E�W E) 
� ह� 
��� ��  E��� �) �हR ह\ 1� 
��� 
�E�W� �^��� �� �ह�� 6u� E��� 
��� 6��� 
�� 
����5 ?@�
�	 ���� �� 
EW� �) ��� �हR �� �ह) ह\M ह
�	 7��
	 �� H�� �{��� �� 
EW� �) 
��� ��)��, ह
�	 7��
	 �� ���q	 �हR ह��� E)��M o�� ��# � ��� E)M �ह� Hvह ��	� ह8", �\ I��� 
��	 ���q	 ��	� ह' �M 9]���EM 
 

 9�. ��	 1;� 0����  (
�ह�� ): ������ F��+��
	 ��, I��� E�W �) ��ह' � ��  H��	 �� 
�E� �) ��4 ह� �ह� ह M ��ह' � �� E�W ��  
����B ��, �� 
X �� �ह�� ����9 ह M "� ��� @�, �� 3�	� 
�� ��
��� �� ���� FP� 1� 6
	;/c	 ��9� ���� ��	� @� 1� 
�� ���� ��  ��l� H� ह� 
+�� �ह� ह\, F� ���� �� u�5� ���� ���� ह�	� @�M � �� 
�u �� �ह �ह� @�, 
���� �� N� E�W �� 
HC�� �ह� ��	� @�, E�W ��  H2@� 
���� �� ��{ �ह� ��	� @�M �X� 1951 �) N��� ��* घ��*' 
FC��E �) 50 6
	W	 �� I
9� ���E�� @�M H� �ह ;?@
	 24 6
	W	 �� H �# ह M N��� ��� 
���5 ह ? +��	�� 
����, �� E�W ��  H2@� 
���� �� ��{ ह�	� @�, H� �ह ���� ��l� ��B 
�*� ��� ह ? *�* �ह�E8� W�?�� �� �� "� ���� 
E�� @�M “�� ����, �� 
����” "� ��� 
o�� +� H�� 
� I��� ��  FC��E� ��  Q�� �) ह� ?��*��� ���, HC�-
�+�� ह8" 1� E'��� E�WB �� 

��4	 ���) �� ;?@
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SHRI RAVUU\ CHANDRA SEKAR REDDY (Andhra Pradesh): Mr. 

Deputy Chairman, Sir, I thank you for giving me the opportunity to speak on 

the subject of import of wheat and agrarian distress in the country. Sir, as far 

as problems in agriculture are concerned, we have discussed this issue during 

the Session in July, 2004 - the debate took place on u
m
 July, 2004 -again on 

22
nd

 March, 2005, and, day before yesterday also, I had raised this issue. 

The hon. Agriculture Minister was kind enough to reply to the debate 

on two occasions, on i4
,fl
 July, 2004 and on 22

nd
 March, 2005. Sir, even after 

repeated requests from the people of our country, the Government, both at the 

Centre and the State, is not responding to the demands made by the farmers 

and their representatives. Sir, we have problems right from seed to sale. As I 

have also raised this issue on the previous occasion, the main problem is of 

getting good quality of seeds, fertilizers and pesticides, apart from depending 

on the monsoon. 

Sir, we don't have assured water for the agriculture and the farmers 

are at the mercy of monsoon, and, finally, when it comes to the harvesting 

time, again they have to depend on the Rain God to save their crops. In spite 

of the difficulties and all the odds, they raise some crop and get the harvest, 

but, again, they are thrown at the mercy of the middlemen. Sir, we have no 

system of purchase by the Government agencies except 
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the Food Corporation of India. The other day, I raised the issue of paddy crop 

in Andhra Pradesh; they are unable to sell the paddy. The Food Corporation of 

India has opened few centres without adequate infrastructure and people are 

forced to wait for eight to ten days in the market yards. Sir, the other day, I 

demanded to open more purchase centres while providing required 

infrastructure. 

Coming to the issue of fertilizers, seeds and pesticides and the 

agriculture inputs, Sir, they are unable to get the agriculture credit. They have 

to depend mostly on private moneylenders - as the institutional financing is 

very meagre - and they are paying high rate of interest. For that simple reason, 

they are unable to retain the produce and they are bound to sell it on the day 

of harvest. Otherwise, there is no storage facility. They cannot retain the crop 

since the interest rate is very high and the moneylender also presses for the 

repayment of the loan. 

Time and again, we have been requesting the hon. Minister to raise 

the agriculture credit. Though it has been raised -- for the past two, three 

years, some sort of improvement is there -- but that is not adequate. More 

particularly, the worst sufferers are the small and marginal farmers. We 

demanded, time and again, to give the percentage of small and marginal 

farmers who are getting credit from the Government institutions or cooperative 

institutions. 

Sir, I come to the issue of suicides in Andhra Pradesh and other parts 

of the country. I have the figures from Andhra Pradesh. Right from 14
th

 May, 

2004 to 15
th

 May, 2006, about 3,115 farmers have committed suicide. Apart 

from this, 391 weavers have committed suicide. In otal, nearly 3,500 people 

died out of distress. Sir, the help extended by the Government of India and the 

State Government is totally inadequate and it is not at all reaching the families 

affected by virtue of these calamities. Sir, I am aware of the time constraint 

and I know I have very limited time. 

Sir, even today, the newspapers from Andhra Pradesh quote that you 

are going to tax the agriculturists. Yes, this is the leading newspaper from 

Andhra Pradesh. It says that you are going to tax the agriculture income also. 

Sir, the news item says that you have invited comments from the people, 

suggestions from the people by July 5 of this year in order to tax the people. 

Sir, there are 162 exemptions in the Income Tax Act, and, perhaps, you are 

going to repeal the same. Sir, if it is a fact and if the Government does not 

contradict the news item, it is going to put a heavy 
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burden on the farmers. Sir, the other aspect is the National Agriculture 

Insurance Scheme. Sir, this is also a miserable failure. There are a lot of 

lacunae in the scheme itself. For instance, I will quote one news item wherein 

about Rs. 500 crores are given to Andhra Pradesh by virtue of the National 

Agriculture Insurance Scheme. Out of 294 constituencies in Andhra, only 3 

constituencies got Rs. 210 crores out of Rs. 500 crores given to Andhra 

Pradesh through this National Agriculture Insurance Scheme. I will send these 

clippings to the hon. Minister for examination and remedial measures. If the 

version is correct, you have to rectify the scheme itself. Sir, the insurance 

scheme itself, as I have demanded earlier, should be at par with the vehicle 

insurance scheme. If an accident takes place, somebody rushes to the spot 

and gets the damage assessed there and then. But, as far as agricultural 

crops are concerned, by the time the officers reach the village or the farm, 

everything is removed from the scene and they do not get the required 

compensation. 

Sir, even yesterday, we met the hon. Prime Minister regarding the 

spurious seeds and pesticides. Apart from this, big multi-national companies, 

like Monsanto, are selling their products in India at high costs. We made a 

representation to the hon. Prime Minister on behalf of the people of Andhra 

Pradesh. All the MPs of the State met the hon. Prime Minister. We are not 

against the companies. The pricing system, the pricing mechanism, should be 

checked. We are unable to bear the rate provided by the Monsanto company. 

In the name of big companies, they are creating a lot of problems in 

agriculture sector. This should be checked. 

Another point is, the hon. Minister, while participating in the 

Agriculture Summit, 2005 - this was held on April 9
m
 and io

m
, jointly with the 

Agriculture Ministry of the Government of India and the FICCI - gave a key 

note address on the subject, "Agriculture Summit - Reforms for Raising Farm 

Income". They have made a lot of suggestions. I want to know from the 

Ministry, as far as these suggestions are made in the Summit, how many are 

complied with and how many are implemented. And, having given a keynote 

address, we expect the hon. Minister to respond to that also. 

Coming to the plight of the farmers, the suicides are on the increase. 

The Government of India constituted a Committee and entrusted the work to 

an organisation called MANAGE. Apart from the reports from the experts like 

Swaminathan, there are Reports from Andhra Pradesh. The Jayathi Ghosh 

Commission is also there.   Another Report has come from 
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the Ravi Chenna Reddy Commission. Sir, all these Commissions went into the 

details of farmers' suicides. They have come out with certain suggestions and 

they have come out with good recommendations. Sir, I would like to request 

the hon. Minister to throw some light over these recommendations to help the 

farmers of our country. 

Apart from this, we have been saying, time and again, that there is a 

Report on micro irrigation. The amount allocated is very meagre on micro 

irrigation. I demand that the Naidu Committee Report, which is with the 

Ministry, should be implemented in toto, wherein he has recommended to 

provide more than 50 per cent to the farmers for the drip irrigation and 

sprinkler irrigation so that we can mitigate the problems of the farmers. 

Sir, the other issues are with regard to agriculture credit. Still, the 

institutional financing is very, very meagre and we demand that it should be, at 

least, to the tune of 50 per cent. Otherwise, again they are forced to seek the 

financial assistance from the moneylenders, which is against the interests of 

the farmers. 

Finally, Sir, I will come to the import of wheat. We have been 

discussing this issue. I have also given a notice and I am told that it is posted 

to 22
nd

 of this month. The demand which I have made through that notice is 

that the wheat which is imported and placed at ports like Tuticorin, I am told, is 

not worth eating, worth consumption. It is injurious to health also. When so 

many problems are there, why are we importing wheat against the interests of 

Indian farmers? I have with me a lot of statistics regarding wheat growing 

States and their problems, but due to paucity of time I am unable to put forth 

all those things. 

Sir, coming to my own State, we have been narrating these problems 

time and again, but we have not got any solution. At least, through this debate, 

I expect the hon. Minister to come out with a package. We are having a lot of 

faith and confidence in him. Through his reply, we hope that something can be 

done. He has convened a meeting of Chief Ministers in Andhra Pradesh. We 

expected that a package would be announced on that day itself. I do not know 

why it was withheld. Sir, please, see that some assistance is given to the 

family members of those who have committed suicides and to the people who 

are in distress. Though there is a moratorium in Andhra Pradesh - I don't 

know, as of know, if it exists or lapsed - but private moneylenders are pressing 

farmers to pay back their money. 
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In view of all these problems and in the regime of WTO, our farmers 

do not have a level playing field. We have not provided them with the 

information; we have not equipped them very well; and we have not given 

them required subsidy to compete with their counterparts in the rest of the 

world. Sir, to encourage the farming community, you have to come out with a 

package. 

Sir, when more than 70-80 per cent of the population is dependent 

on agriculture, why are we neglecting the agriculture sector? Sir, even in the 

earlier part of the session, we have demanded that there should be a special 

Budget for the agriculture itself. (Time-belt) When we compared it with the 

Railways, the argument given was that it was self-generating and agriculture 

was only investment. Sir, they are giving a lot of income to the Government, a 

lot of revenue to the Government, but we are neglecting the agriculture sector. 

Sir, everybody says that he comes from agriculture family and that he has 

agriculture background. I don't know what has happened to the people who 

are at the helm of affairs, who are not at all coming forward to help the 

farming community. 

Sir, once again, through you, I request the hon. Minister, in whom we 

have a lot of confidence, to come out with a package to save the farming 

community and help the farmers who are in real distress and to see that the 

package announced by the Prime Minister earlier during his visit to Andhra 

Pradesh is implemented. As far as import of wheat is concerned, it is 

detrimental to the interests of Indian farming community. Please, see that the 

order is withdrawn. Don't place further orders for the import of wheat. It will act 

against the interests of Indian farmers. With these words, I thank you, Sir, for 

having given me this opportunity. 

�� /��0���  :  u� ���E�� Iv��*M H���  ��� ���� 
��. �� ��� ह M 

�� ��	1�� 23��� ( ���?@�� ) : 9]���E F��+��
	 �ह�E�, H� 
�	�� H�� 
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�&�8 * H���  ��@ l��-l�� ��)�)...(-��.��)...        

301 



RAJYA SABHA [18 May, 2006] 
 

�� ��	1�� 23��� :  �8i�� l��-l�� ���� �� ��	 �हR ह ,�� �हR ��)�� ��B
� �� ���� 
��� +�# ��ह� ह\M...(-��.��)...        
 

 �� � �< (�
#��1�� : H� ���� ��� +�# ��ह� ह\M...(-��.��)...        

 �� ��	1�� 23��� :  �\�� N��
*" H��� 	�b E�3� @� 
� �� �\ �ह ��	 H���  
����� �3'��� 	� H���  �� �) 6<� 3�� ह���, 
���� FP� +� �\ E'���, ��B
� �ह�E�,F���  

E��� �) �ह ��	 H �� ह  
� �ह ���)g�� ���?@�� �) W8( ह8# ह M...(-��.��)...        
 

 �� � �< (�
#��1�� :  I�� H� �8i� "*�� ��) 	� �\ "� ��	 �'l' �? 
...(-��.��)...��, �\ "� ���* �'l�� ��ह	� ह'�, Sir,will you allow me to put a question 

to him? ...(-��.��)... �\ �� �* "� ���* �ह �'l�� ��ह	� ह'�, H� ��* �ह� ह\ 
� 6�����). 
�हR 
���, H��� �ह� @� 
� �ह �W���� b� * ह� �#, 
� .�.* ����
..� ��ह� ����� ��  y��� ह  
�� 6�N��. ��  y��� ह , N�
$�� �) 
�	�� 6�$�W� ह8H ह , �ह 
ह]E8?	�� ��  *��B ��  ह� ��� H �ह� 
ह M �� .�.* W�.�� ह , 6���� ��) �� � ��), F��) ��� b��  ��	� ह , H� �8i� �ह ��i� E)M 
 

 �� ��	1�� 23��� :  F��+��
	 �ह�E�, ������ ����E �ह�E� �� �� 6<� 
��� 
ह , F��� FP� E��� �� 
�^��E��� F��� ह M H��� W��E N� ��	 �� =��* ह��� 
� �\ �+� 
F9� +� �ह� ह'�, �+� N9� +� �ह� ह'�, �\ N9�-F9� +.�	� �ह� ह'�, �� I� o�� ��# ��	 �हR ह M 
H� �\ H���  ����� � c� ह'�, *�
�� N��� FP� ������ ���� �� E)��M �\ H���  ����� "� 6<� 
�3�� ��ह	� ह'�...(-��.��)...        
 

 F��+��
	 ��, �\ ��ह'� �� 3��E ��  ���*� �) "� 1� 	§� ����� �3'���M � �� �\�� 
price ��  ���� �) 	§� �3� 
� �X� 2001 �� *��� 2006 	� �� �* 6 ���). �� �{�P�� ह8# ह\, �� 

� The cost of living for everyone has increased more than 40 per cent or 50 

per cent. 
���� �� �� FC��E ह , F��� �'&� �� �* 6 ���). �{� ह M �ह�� � c�  ह8" *��B �) �� 
�ह8	 ���� *�� 
���� ह\, �\ 	� �हR ह'�, *�
�� �8i� 
���� ��  FC��E �� 	�� H	� ह M ��� 
*�
�" �\ I��� b �.�� �) ���). �� FC��E� ��	� ह'�, I+� ���). �� ��� ��4 @� 
� ���). 
�ह*� 100 (�" �?	� 
��	� @� 1� I� 180 (�" �?	� 
�� �ह� ह M ���� ���). �� E�� 80 (�" 
�{ ��� ह , ���� 80 ���). �� A��E�, *�
�� �ह�� 
���� �� ���� FC��E ह , F� �� �� �* 6 
���). �� �{�P�� E)�� ह� �� *�� I��� ��c @�@��	� ह\ 
� ह��� 
���� ��  
*" 
�	�� ��� 
��� �� 
E��M 
 

(/��0�V�I ( �� ����� �	� ) ��@���� ह=8 ) 
 

 
�	�� ��� ��� �� 
E��, �8i� �ह 	§� E�3�� H<��� ह�	� ह M E'��� 	§� E�3�� 
+� �8i� H<��� ह�	� ह  
� �X� 1996-97 �), �8i� *�	� ह  
� F� ��� W��E H� ह� �� ����� 
�ह� ह���, F� ��� 33 ���). purchases �� ह8# @RM procurement ��  ��k�� �� 
�	�� 
purchases ह��� ��
ह" @R, F��) 
b��-33 ���). �c� @� 1� A��E� purchases �हR ह8# @RM 

b� 1997,1998,1999,2000 �) ह� ����� �) @), N�
*" ��# ��#�� 
b�� �हR ह , �;&� 1998-
99 �) +36 ���). purchases @R, 

302 



[18 May, 2006] RAJYA SABHA 
 

F���  ��E 11 ���). purchases A��E� @R, 
b� 2001 �) 26 ���). procurement A��E� @�M 
�� A��E� procurement �� *� �# @�, ���E� procurement ह� �ह� @�, 	� 
b� ��� ���5 
@� 
� �X� 2005-06 �) H��� -11 ���). procurement 
��� ह , ��B? H� +�  30 ���). A��E� 
procurement �� ��	� @�, H� +� 25 ���). A��E� procurement �� ��	� @�, 
���� �� 
H��� red card �हR 
E3� 
E�� @� 
� Get out from here,we are not selling to you” 
�\ H*���� ��  
ह��� �� �हR �ह �ह� ह'�, �\ H���  ����� �� 	§� N�
*" �3�� ��ह	� ह'� 
� 
ह���� sympathy 
���� ��  ��@ ह , ह����  sympathy F� *��� ��  ��@ ह , �� *�� ���� ह\, 
*�
�� �\ �ह �ह�� ��ह	� ह'� 
� ����EB �� 	�=��ह) �{	� ह\, �����
��B �� 	�=��ह) �{	� ह\, 
�� organized sector �) ह , F���  
*" �� 6��� ��  ��9� 1� �8
�9�"� F�*%9 ह\, *�
�� 
unorganized sector �) ��� ���� ��*� 
���� 1� ��E'�, F���  
*" ��� ह ? ह� �� *�� 
�� �����
	 ��  Q�� �) ��� ��	� ह\, �� ���	� ह\ 
� F��� 	� minimum wages 	� �हR 
�* 
��	� ह M F� 
���� ��  ��@ 
�� 6��� �� I]��� 1� ����	� ह� �ह� ह , �ह �\ H���  ����� 
�3�� ��ह	� ह'�M 
 

 F��+�k�Q �ह�E�, ह� ���� � �� ���. �ह� ह\, ह� ���� � �� E� �ह� ह\,��ह� �ह 

��� �� E), �\ F��) o	��� �हR �� �ह� ह'�, ��ह� �ह ������� ह�, ��ह� �ह ���
c	 Q�� �� 
��E'� ह�, ��ह� �\� �� ������� ह�, ��ह� 
��� 1� Q�� �� ������� ह�, ह� 
E* 3�*�� 6�N� 
N�$��� ��  H9�� �� F��B � �� E�	� ह\, *�
�� �� 
���� �� E��� �� ���* H	� ह , 	� ����� 
��  3���� �� 	�*� *� ��	� ह M ह��� F���  FC��E �� ��4q	 ���	 F��� �हR E� 1� F�� �� 
�
�5�� ह  
� H� �� �� घ.��"� H� ���� 
���#, H� ?��� I+� ��* �ह� @� 
� 
�� 6��� �� 

���� I��� ���B �� ��� �ह� ह , I+� H��� �ह� 
� 
�� 6��� �� HC�हC��"� ह� �ह� ह\M ह� 

���� �� E���� ह�*	 �� H��' �ह�	� ह\, *�
�� ��	� ��� ह\, �ह �8i� ��i �) �हR H	� ह M 
Procurement price �� +� H� procure �हR �� ��	� ह\, H� F���, F���  FC��E �� 
I�l� ���	 �हR E� ��	� ह\, H� F��� �ह� ��� �� �?	� E��B �� ��� 1� 3�E F�*%9 
F�हR ��� ��	�, H� F��� 8 घ�.� ���� �हR E� ��	�, H� F��� �?	� $�w* �हR E� ��	�, 

b� H� ��� ��	� ह\? I�� ���� � ����.�� �ह� ह\, F��� ��# ��w �?	� �हR 
�*���, F��� 
E�* 1� �%�� �?	� �हR 
�*���, F��� ���� H�� �� +��� �?	� �हR 
�*���, �� ���� � ����.�� 
�ह� ह\, �� "� ������� ��  
*" ह , �� "� Ib�� ��  
*" ह  �� "� E'��� ���
�� ��  
*" ह M 
*�
�� �� F� 
���� ��  FC��E �� ���* H	� ह , 	� ह� �8�� +R� *�	� ह\M ह� F��� �8r� 3�* 
�� � �� �हR E�	 ह\M F��+�k�Q �ह�E�, �\ ��9�-��9� ��	 �ह�� ��ह	� ह'� , �\ N��) �����
	 
�हR घ8���� ��ह	�, ��B
� �ह ���* ह���� E�W ��  60 6
	W	,70 6
�W	 *��� �� ह M N��) 
�����
	 ���� �� ��� *�+ ह��� ��. H��� +� ��
ह", ��. ह��� +� ��
ह"M H��� +� F��� 
�8
�9�"� E� ह\, ह��� +� F��� �8
�9�"� E� ह\M *�
�� H� 	� 
���� �� 	���� �हR ह� ��# ह M 
H� +� 
�*� –���.� *�N� ��  ���� E�W ��  25-30 ���). *��, �� +� H��� ?. 
.;?.�� ह�, 
�ह �ह) ह\M 

F��+�k�Q �ह�E�, N�
*" �\ H��� N� 	§�B ��  ��@ "� E'��� ��	 �ह�� ��ह	� 
ह' �, �ह ��ह'� ��  H��	 ��  ���� �) ह , ��B
� �ह "� A�*�	 
�X� �� ��� ह ? �8i� N� ��	 �� 38W� 
ह , W��E ह���� ���v�� ��  
��B �� +� N� ��	 �� 38W� ह��� 
� ��-��-�� 
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���v�� 6�
�$). �� +� N���  ���� �) I��� k��� ��.���MF��� 9]���E ह M �� ��.� �� ��
	 ��
	 �� 

�94�� ह\M �ह8	 I�l� ��	 ह M 
� F]हB�� +� �ह ��	 �ह� ह  
� E�W ��  
����B �� F���  FC��E 
�� ���	 
�*�� ��
ह"M �\ H��� �	� E�	� ह' �, I�� H��� FC��E �� �ह� E�� �हR 
E��, 	� N� 
E�W �) FC��E हB��, �ह8	 ह� ��� ह , ह� ���� ���.	� ह , ह� ���� �O.	) ह\, *�
�� 
���� �� 
���.�� �) ह� �� �'�� 
E3�	� ह\, �ह I� �हR �* ��"��M  �� I�-x�z��NA$ ह\, N�
*" N��� 
b��E� Fc��� �� �ह� ह M �� I���
c	 ह , N�
*" N��� b��E� Fc��� �� �ह� ह M �� 
���� 
1� ��E'�, E��B 
�* �� ���
c	 ह� ��"���, 	� N� E�W ��  I]E� ���� *��B �� b��E� ��E �) 

�*���, �ह*� b��E� 
���� �� 
E�� ��"��M N�
*" �\ ��ह	� ह'� 
� ह� FC��E �� �ह� E�� 
FC��E ह��� �� �ह*� E)M 
 

 F��+�k�Q �ह�E�, ��ह' �  ��  H��	 �� ��	 �* �ह� ह M I� �8i� �	��� ���, �8i� �'�� 
������� �हR ह  
� 5 *�3 .� �� ��	 W8( ह8# @� 1� ह�8��� �� �� �'l� �� 	�ह �ह 50 *�3 
.� �ह8 �� �# ह M I+� +� ह��� ��*'� �हR ह  
� 5 *�3 .� �� 50 *�3 .� ह� ��	� ह , 	� �ह 
50 *�3 �� 
�	�� A��E� ह���M H��� �हR 	� � � *���� ह���,�हR 	� H��� ���� ह��� 
� I� 
�हR ��)��M 5 �� 50 � �� ह� ���? ��� ����� ��  
�	�� I��� Q5 ���� ��*�, ?. 
.;?.�� �3�� 
��*� *�� ह\, ��� ह�) F��� �8;��	� �� 	�� *हR H"��  
 ��� �� I�8��� �हR �� ��	� @� 
� 
I�� ह��� 25 *�3 .� �� 6�����). 
��� ह , 	� ह�) 25 *�3 .� 	� ��
ह" ह�M 
�*�-�O�.� 
*�N� ��  ��W� ��$� ��*B �� I��� E��� ��  
*" N	�� I��� 	� ��
ह" ह�, *�
�� ह�) �ह� ��� 

� �� �* 5 *�3 .� ���� �ह� ह M 
 

 F��+�k�Q �ह�E�, �8i� N� ��	 �� Ib��� ह  
� 
�� 5 *�3 .� �� x$�� 
b���� �) ��� @�, 
���� x$�� ���� �) �� b�� ह� ��� @�, �ह I+� 	� +��	 ��  	. �� �हR 
H�� ह M �ह ��B �हR H�� ह ,N��� ���5 I3���B �) H�� ह M ������ ���� �ह�E�, H���  
��k�� �� �	�"��� 
� N��� ��?	
�� ���5 ��� ह M �� I3���B �) H�� ह �ह ��4 ��� 1� �ह 
3�E��� ह M I3���B �) 	�� ��	B �� ?�/.���5 H�� ह  
� �ह�� H?0�
*�� �) ��� 
E�� ��� 
¦ , ��B
� �� ���
*.� ह���� E�W �) H�� ��
ह" @� �� �� ? ��
�
b�� W�� ����� �� 
E" @�, F� 
?��
�
b�� W�� ��  �8	�
�� �ह ��ह' � �हR ह M F��+�k�Q �ह�E�, 
b� N���  ��E E�W �) H�� 
F��� ���	 ��� �����? 44 (��� 65 � �� �� $�*� ��  
ह��� �� � *�8 *�W� 
��� ��� @�, 
*�
�� H� E�W ��  I]E� $�*� �� E�� 45 (��� 50 � �� ह M F� 
ह��� �� �ह I�8��� *���� 
��� @� 
� ह���� E�W �) H�� N��� E�� 800 (��� �� ¨��.* �����M F��+�k�Q �ह�E�, 

���� �� 640 (��� 
E�� �� �ह� 1� 
�E�W �� H�� ह8H ��ह' � 840 (��� �����, 840 (�" �� 
A��E� �����M ����  ��i �) �ह �हR H	� 
� �ह ��B ह� �ह� ह ? I�� H� I+� ���z . �) ���� 
��ह' � 	*�W)��, 	� N� ��. ��  ��� H��� ��ह' � 
�* ��	� ह ? *�
�� H� o�� ��� �हR ��ह	), �8i� 
��*'� M ��B
� �\ N� ����� ��  ���� �) I+� 	� �ह �हR �ह ��	�, *�
�� �8i� �ह ��	 ��*'� ह  
 
 ��� �ह*� N]हR �� "� E'��� ����� @�, �� N^��.� ���� �) ��� "���.� ह\, N]ह) N^��.� ���� 
�) "����.�N� ह , N]हB�� ���� 
����B ��  
*" �'
��� N^��.� ���� �� b �*� 
��� @�M �ह�E�, 
133 ���� (�" �� �'
��� +��	 ��  
����� �� F� ��  FC��E� �) �ह��	� E��� ��  
*" 3��E� 
��� @�M F��+�k�Q �ह�E�, �+� �� ��*'� ह , 
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�ह 133 ���� (�" �� "*0��0 ,38* ���M F� �� ���). ह� ���, F� �� ��# 
W��). �हR ह8H 
1� "� .� ��* N� E�W �) �हR H��M N�
*" �\ N� ����� �� 
���N�$ ��� �ह� ह'�, �\ 
��� ��  
��� *��l� �ह� *��	�, *�
�� H� ��  �ह�� �# "���.� � c� ह\ �� N� 6��� ��  घ�*� �� ��	� 
ह\M I�� 5 *�3 .� �) 400 ���� �� bO��� "���)� 3�� ह� �ह� ह  	� 50 *�3 .� �) 
�	�� 
bO��� "���)� 3�� ह���J �ह 20 ह��� ���� (��� 3�� ह���M �ह 20 ह��� ���� (�" �� 
$�* ह���M N� �) �ह�� ��� घ�*� ह� ��	� ह , N� �� ������� N� E�W �� ��
ह"M H� ��B 
N	�� �� �� �O?. �� ��ह'� 3��E�� ��ह	� ह\, �ह I+� 	� ह� *��B ��  
E��� �) �हR H �ह� ह ? 
Why do we want to spend our valuable foreign exchange for this purpose? 
Just for nothing. N� �� ����
b. +��	 ��  
���� �� �हR, +��	 ��  F�+�G� �� �हR 1� 
+��	 ��  
��� m�;G �� �हR ��� �ह� �� m�;G ह\, �ह�� �� �� �� ���� ह\, �� �* F� �� *�+ 
ह���M F��+�k�Q �ह�E�, ह� E'��B ��  *�+ ��  
*" +��	 �� ���# �� � �� ��B E)? �ह "� 
��9� �� ��	 ह M I� �ह ����� ���� E� 
� F� �� �ह A��E� ���E ह  �� ह���� E�W ��  
���� 
�� �EE E��� F� �� 7�-W;G, F� ��  ���� ?	� �� �� �� Fc��� ��  
*" �ह A��E� 3�� ��� 
�� 
b� 
�E�W� *��B �� A��E� � �� E)? 
 
 F��+�k�Q �ह�E�, N� ����9 �) ���� ह���� �� 
X ���� �� � �� ]n ����� �� 	�� ����� 
ह)M �ह*� ��	, �ह 	� �
�" 
� H� �� 
�	�� .� ��ह' � N^��.� ���� ह ? �ह ?�/. ह��� ��
ह" 

� N� �X� ��  
*" H� �� 
�	�� .� I��� ��
ह"? E'��� ��	, H� �� 3��E �� �ह� ह\, �ह 
����� ?����
b�� W� ��  y��� ह� 1� o�� ��* �� 
� E�W ��  *��B ��  ?��?@� ��  
*" 
�8����E��� �हR ह���, ��� N� ��	 �� H� ����.� ��)��? 	���� ��	 N� 6��� �� 3��E ��  
घ�.�*B �) ��# o�� ����i�*� �हR ह��� 
�� �� 
� E�W �� 
b� ���� E�3�� �����, � �� 
� 
�'
��� ���$ �) E�3�� ���? 1� �K@� 6<� �ह ह  
� �\ 
���E� ���� ��ह	� ह'� 
� ����� I��� 
��
	 �� �8�: 
���� ���M ����� �ह8��/0�� �� ��� �� ��� �O���. ��	 �� ��ह'� 3��E�� �� N� 
��
	 �� 
b� �� 
���� ���M F��+�k�Q �ह�E�, �\ �ह ��b 
���E� ���� ��ह	� ह'� ��B
� �ह8	 
�� *��B �� ���	� ह'� 
� �O�)��. ���.� �) ��� ��	� ह\M �\ ����� �� �	� E��� ��ह	� ह'� 
� 
����� ���� N� ��	���� �� ��i� M �\ F� �� �ह E��� ��ह	� ह'� 
� I�*� �X� H� ��  
*" 1� 
+� 3	���� ह��� �� 
� ह� ��$� �) �O�)��. ��	 �ह8 �����M 
b� �ह I��� E��� ��*� 
���� H� 
��  E����� �� �हR H"��M H� �� F� ��  3�	-3�	, E�����-E����� ���� ��* ��z� ���� ��  

*" ���'� ह��� ����� ��B
� �� 	� �K (��� ¨��.* A��E� E� E)�� F� �� ��� 
����� ��*� ह ? 
F� �� 	� ��E �) ह� ����� ह M �� ?.O� �� ��	� ह\M F� �� �b� ?.O� �� �(�	 �हR ह M F� 
�� 	� ��	� �� 
ह	 �हR ����� ह M F� �� I��� 6�
b. �� �B
.� ह  1� �� F�� �'�� ��)��M 	� 
H� F� ��  ��@ � �� �O^��. ��)��, ������ �� �� �� N� ��	 �� ��
	 
�94
�	 ���M F� ��  
��@ H� �� ��z� �) �^��. ���� ह M H� 640 (�" ��  +�� �) 3��E)�) 1� �ह 740 (�" �) 
3��E���, 	� H� ��  ��� �K� H"��? 
b� H� �� 6������). �� ह��� 1� H� 
b� N^��.� 
��)�� 1� �	� �हR F� �) 
�	�� ��� *����M �\ �ह ����� �� ��� ��9� 	����  �� ��i��� 
��ह	� ह'�M F��+�k�Q �ह�E�, �8i� ����� ��  
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*��B �� �# ��� E�� H	� ह M F]हB�� �ह� ह  
� I��� �� H�� ह , N�
*" ह� ��0��0"*0 �) 
��W� �� ��.� �� �� E)��M �ह H� �� ��� I�l� ���9�� 
���*�M �ह ��# ���9�� ह ? F� 
���� HE�� �� ��W� 	� �ह*� ह� �� ह  1� H� F�� 1� �� ���� �� ����� ��� �ह� ह\M 
�8i� �हR ��*'� 
� ��A�B �) 1� �� ��हB �� H� N� �� 
$?0�%�'W� 
�� 6��� ��)��? �ह�� 
��� �� ��ह'� � �� �ह8 �����? ���� �ह�E�, *��B �� E��B .�N� 3��� 	� ��
ह"M H� H� ��  ��� 
I��� �हR ह  1� ���B H� �8i� I��� E)�� 	� �\ E� 
E� +'3� �ह'���? F��+�k�Q �ह�E�, N� 
��  
*" ����� �� "$���� m��?@� ���� ��	� ह ? I�� ����� 3��� ���� ��  ����� �� "$���� 
m��?@� �हR �� ��	� 	� �ह ����� I��� E�
�C� 
�+��� �) ����� ���� ��	� ह M  
 
 ��, �\ I;]	� ��	 �ह �� 3C� �� �ह� ह' �M F��+�k�Q �ह�E�, �\ H��� A��E� 
��� �ह� *'���M  

 F��+�k�Q �ह�E�, �\ I�	 �) �� 
X ���� �� �� �ह�� ��ह' ��� 
� H� ?��� �ह8	 
I�8+�� ह\ 1� H���  �� �) 
�;<�	 (� �� 
����B ��  6
	 EE� ह���M �\ H��� 6�@��� ��	� ह' � 
� 
H� H��	 ��  ���� �) � ���M H� +��	 ��  
����B �� 
�� 6��� �� I
+��;� �� h� *� ���� 
�� ��� �� ��	� ह\ 1� H� F��� 
�� 6��� �� H2@� �ह��	� E� ��	� ह\ %��� ��  (� �) 
�� ��z ��  (� �) �� ���� �) �]� W� ��  (� �) �), ��ह� �ह $��* ह� �� ��0�*, 
��*�, ���� , 
3�E �� ��� ह�, F� ���� ���*B �) H� F��� �EE � �� �� ��	� ह\, ��B
� �ह ��� H �ह� 
ह , I� I��* �� ��	� ह , �� ��;/. ह� ��	� ह  1� *��B �� ���W
���� �{ ��	� ह ? N�
*" 
H� �&E�-��-�&E� o�� m��?@� ���� �� 6��� ��), 	�
� ह���� E�W ��  ��
��B ��, N� ���� 
6��� ��  ���B �), 
���)  ����� ��@� �हR  ह� �� �ह� ह , ����� �b* �हR ह� �ह� ह , 
����B 
�� 
���W �हR 
��� ��"M  �\ �ह	� ह8H I��� ��	 ���q	 ��	� ह'�M H��� �8i� �� I��� 
E��, 
F���  
*" �ह8	-�ह8	 9]���EM 
 

SHRIMATI N. P. DURGA (Andhra Pradesh): Thank you, Sir, for 

allowing me to speak on this very important issue of wheat import decision 

taken by the UPA Government. The speed with which the Government is 

rushing for import of wheat to southern ports indicates that there is something 

fishy in the whole process. On the one hand, the Government is saying that 

the wheat stocks are depleting and to replenish the same it is importing wheat. 

But on the other hand, Sir, if you look at the total wheat production this year, it 

is going to touch 74 million tonnes against the earlier expectation of 73 million 

tonnes and the procurement figures indicate that it is going to procure about 16 

million tonnes against the expected target of 16.3 million tonnes. And, the 

Government says that the official grain stocks have dropped by .2 million 

tonnes against the buffer-stocking norms of 4 million tonnes. But, is it not true 

that, as of February end, there were 47 lakh tonnes of wheat stocks in various 

godowns? So, if you calculate the whole thing, there is a shortfall of about 2 

million tonnes,   whereas the 
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Government wanted to procure 3.5 million tonnes i.e., 15 lakh million tonnes 

of more wheat. I would like to know from the hon. Minister the reasons for 

procuring an additional 1.5 million tonnes.    This is my first point. 

The second point I want to make is about the quality norms. I would 

like to know from the hon. Minister whether it is true that the quality norms 

have significantly been relaxed for import of wheat. This becomes clear if you 

look at the norms set by the STC to procure wheat when compared to its 

previous tender floated on February 20, 2006, through which you had 

imported five lakh tonnes of wheat from Australia. So, I would like f.o know 

from the hon. Minister whether it is not true that the February tender 

specifically says that the imported wheat would be free from moulds. But, if 

you look at the Tender issued in May, there is no mention of moulds. That 

means, wheat can be procured even if there are moulds. What are the 

reasons for exempting this? I would also like to know as to what are the 

reasons for allowing dwarf bunt and ergot fungi pathogens to the extent of 

0.005% and 0.01% in the proposed import of wheat whereas you had not 

allowed the same in February tender. And, same is the case in respect of 

allowing the moisture content. Now, you are allowing 13.5% moisture content, 

whereas, you had allowed only 12% in February and that too by paying a 

higher rate. What are the reasons for increasing the moisture content this 

time? 

The next point I would like to know from the hon. Minister is: What 

compelled the Government to import wheat at Rs. 9500 per tonne whereas 

the Government is procuring the same from Indian farmers at Rs. 6500 per 

tonne, of course, with Rs. 500 additional incentive. What problems the 

Ministry is facing in the procurement of wheat from our farmers at the rate of 

Rs. 7,000 per tonne? What are the reasons for importing wheat when the new 

harvest has already started hitting the markets and this year is expected to get 

a bumper crop? 

Sir, these are some of the points on which I wish to seek 

clarifications from the hon. Minister. I request him to specifically respond to 

these queries while replying to the debate. 

�� ��	 �����+ ��ह)  ( FP� 6E�W ): HE�5�� F��+�k�Q �ह�E�, �\ �ह8	 ���E� 
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�X� �� ��4 ह� �8�� ह M ह� ��* 
�ह� ��4 ह�	� ह  1� �ह� ��	 ह�	� ह , �ह �	��� ��	� ह  
� 

307 



RAJYA SABHA [18 May, 2006] 
 
ह���B ��� �� ��� �� �ह� ह\, N� 6E�W �) N	�� 
���� ���, F� 6E�W �) N	�� 
���� ���M ���� 
��i �� �हR H �ह� ह  
� ����� N��� N	�� ��+��	� �� ��B �हR *� �ह� ह ? �� ह���� E�W ��  

���� ह\, �� I��� ��ह�	 1� ����� �� ह���� 
*" I��� � E� ��	� ह\ 
���� � I��� 1� I��� 
���B �� ��. +�	� ह\ 1� ह���� E�W���� I��� ��. +�	� ह\M I�� 
���� I��� � E� ��� 1� 
HE�� "� 
E� E� 
E� 3��� � 3�", 	� F�� ���� H�� *����M E8
��� �� 	��� ���B ��  ��� 
ह� k��� E� �ह� ह\, *�
�� N� ��� ��  ��� ह� k��� � �B �हR E� �� �ह� ह\ 
� H
3� 
���� 
HC�हC��"� ��B �� �ह� ह\? E�I�* �ह ����� �� �*	 ��
	�B ��  ���5 ह� �ह� ह M ह� 

����B �� 	� ±5 E�	� ह\ 12 ���). ��, ��� ��� 3��E�� ��*B �� 
�	�� ����. �� H� *�� 
E�	� ह\? H� N�� �� ��i *�
�" 
� ��� ;?@
	 ह ? ��� ��� 3��E�� ह���� 
*" I]� �� A��E� 
�(�� ह ? �ह*� ह� ��. +�)��, 
b� ��� �� �*�"���M �ह �� ��?�� ह���� ����� H# ह\, �ह ��# 
I���� 	� �हR H# ह , � �� �8���� �� ��{ I���� ह� �# 1� ���� 
� F��� �� 0�* ���� �) 
��� *����M � ह 	� ����� 
�l*� ��� ��  �8� �ह� ह' �  
� 
���� HC�हC��"� �� �ह� ह\M �� 
�ह*� ��� �\�� H� 
�y�� *��B ��  ��k�� �� �8�� @� 	� �8i  ��� 	�A�8� ह8H @� 1� N��� �	� 
�*� @�M  
 
 �ह�E�, I+� � �� 
� ���9� H��E �� �� �	��� @�, N	�� ���� ह���� �ह�� ��� ह8# 
ह , 
���� ��# N?	���* ह� �हR ह� �ह� ह M N���  ��� k��� 
E�� ���� ��
ह" 1� F� ���� 
�� �ह� 	����  �� N?	���* 
��� ��"M ह���� ���-��� � ��
�� ह\, H��� ��?	� �	� ��	� ह\M 
���� E�
��� �) N� �� ��� ह� �ह� ह  1� H��* 	� ��
�?	��B �) +� ���* �) ���* � �� ह� �ह� 
ह M ह���� +��	 ��  �'�� 69������ *�* �ह�E8� W�?�� �� �� ���� 
E�� @� “ �� ���� ��  

����”M N��) F]हB�� E� ��	) �हR @� 
� ह���� E�W �� ����"� �8�
Q	 �ह) 1� ह��� +���. 
3��� 
�*�, �� E��B ���) ह���� 
*" �ह8	 �(�� ह M N��) �ह*� ��	 ह���� �^��� �� �8�� ह  1� 
E'��� ह���� g�E�� �*��� ��  
*" �(�� ह M 
����B ��  
*"  I�l� �����"� ��B �हR ���# �� 
�ह� ह ? �# ���
.�� � c� E� ��	� ह ,��� �ह +� �	� �हR �*	� 
� 	���� ��* �� H� �� E� 
��* �ह*� �� HC�हC��"� ह8# @R, F��� H� �8 l ��� H# ह M  
 
 �ह�E�, �ह 	� �ह8	 ह� ���B � ��, ����i� ��*� ��	 ह  
� ह� E'��� E�WB ��� 	� 
�ह��� ��ह'� 3��E �ह� ह\ 1� I��� *��B �� �ह �ह� ह  
� �?	� E�M �� 
���� �� I��� *��	 ह� 
�'�� �हR 
�*���, 	� �� ��B F�� � E� ��)��? ��B �� 3�	� 
����� ��)��? �ह �ह8	 ��+�� ��	 ह  
1� N��� �ह8	 ह� ��
���*� *��� ��
ह"M I�� �हR 
*�� ���, 	� H�� ��*� ��� ��  I�E� ��� 
ह���, �ह ��	 H� ��i *�
�"M ह���� E�W �) "� ��� o�� H�� @� 
� �X� 1964,65,66 �� 
��	 ह , �� "�E� �'�� +��	 E�W ��  I�E� I]� �� 
E��	 H# @� 1� �� �	� �*	� @� 
� 
I�� �हR 0� �� I��� "� ��A� �� E'��� ��A� �) �� �ह� ह , 	� *�� F�� *'. 
*�� ��	� @� 1� 
�� �?	� �&*� �� E8���) ह�	� @R �ह�� *�� ����� 	�� ��� �� *�N� �) *� ��	� @�M 	� 
�� 	�ह �� 
�ह ��� ह� �ह� ह , �8i� *�	� ह  
� 
b� �� �ह� �
�;?@
	��� H �ह� ह\ 1� 
���� ह���� I*� 
�� �ह� ह\M 	� ह� �8 l o��  �����"� ���"� 
���� ह���� ����� ��� ����B �� N?	���* ह�, 
�����B �� F��) ��� 
�*�, 

308 



[18 May, 2006] RAJYA SABHA 

 
�� *�� �ह�� ���� ��� ��), ह�) ��ह� �� ��ह'� � ������ ��� 1� �
E ह� I�l� ��
	��� �����, 
I�l� q*�g�� �� ��� �� ��)�� 	� N��) �b*	� ��# ��� ��	 �हR ह M  
 
 �\ �ह�� ��ह'��� 
� H� F��� 12 ���\. %��� *�	� ह\ F��� 4 ���\. ��B �हR *�	�, 
F��� H� 4 ���\. %��� *�
�" 1� 
�	�� F���  ��� ��4 ह , ���� ��4 F��� ��N. Hb 
�� E�
�", 	� F���  ��@ �ह� ]��� ह���M 
����B �� E�W �� ��� ���� �� ह , 
���� ह���� ह� 
��� �) +���E�� �ह� ह\ ��ह� �ह H��E� �� *��# ह� �� ��# .� � ���, ह� �K��  �� 
����B �� 
E�W 
� 
*" ��� 
��� ह  1� �'�� E�W �� 
3*��� ह M  
 
 N�
*" �\ ������ ���� �� �� 
���E� �(� �� 
� N� ���� �) I�l� �����"� ��), 

���� ���� *��B �� *�+ 
�*�M ��ह� ��  *�� +� ह��	� हB�� ह���� ��
	 �� ह� I��� 
���� �� 
	� �� E�� E�	� ह\, *�
�� ��ह� �� �ह��� 3��E	� ह\M �ह ��� ��ह� ��  *��B �� �	�  �हR �*	� 
ह���? �	� �*	� ह���, 
���.� �� �ह ��	� ह  	� �ह ह���� E�W ��  
*" I�l� ��	 �हR ह M �� *�� 
��� ���	� हB��? ह� *�� ��	) 	� N	�� ��	� ह\ 
� ह���� ��� N	�� bO��� "���)� ह , ह� *�� 
N	�� 	���� ��)��, �� ��)��, �� ��)�� *�
�� �� �'* ��?�� ह , F� �� ह� k��� �हR E�	� ह\M �� 
��. ह� �हR +����, 	� 
E��� �ह�� �� ��� �����? ��� E��� �ह8	 �8;<�* ��	 ह , �ह ��# H��� 
��	 �हR ह  
� ह� HE�� ���� ��� E� E�M �� ��� E�	� ह���, F� ��� F��� ���
�� ;?@
	 
��� ह�	� ह���, N�� ��i� �� ��	� ह M  
 
 F��+��
	 �ह�E�, �\ A��E� �हR ��*�� ��ह	�M �\ I��� ���� �� �� 
b� I��* 
�(� ��, 
���E� 
� �� N��� ��# o�� ह* 
���*) 
���� 
� N� ���� �) �� ह� ��* ��4"� ह�	� 
ह , HC�हC�� ��  ���� �), �� ��E हB, F��� ��# ह* 
���*� ��B
� F��� �� �* ह� ह� �हR, �+� 
*�� E83� ह�	� ह\ 1� ���� �� +� E83� ह�	� ह��)M H
3� ��� ��	 ह  
� N� �� ����� �हR �� 
�� �ह�, N;^q*�).�W� �हR ह� �� �ह�? E8
��� �� ह� ��� �� 	� ह� �b*	� 6�q	 ��	� �� �ह� 
ह\, *�
�� "� �ह� ��� o�� ह , 
���� ���� ��. +�	� ह  1� ���� �*	� ह , 
�� �� ह�) 
�b*	� �हR 
�* �� �ह� ह  1� I�� N� �� ह��� �b*	� �हR 
�*	� ह , 	� 
b� E'��� ���� 
�b*	�"� �)��� ह\M 9]���EM 

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Thank you very 

much, Mr. Vice-Chairman, Sir, I am sorry I could not follow the whole debate 

because from 3 o'clock, we had a meeting of the Standing Advisory Committee 

where we had to finalise a report and I had to leave the House for that 

purpose. But, since I came, I have heard some speeches and, ! think, I have 

generally followed the trend of the discussion that has taken place here. 

The situation, Mr. Vice-Chairman, Sir, is extremely grave. I feel like 

howling and crying out when I read reports of 7-10 farmers committing suicide 

everyday in the region of Vidarbha itself. But howling and crying and histrionics 

and making speeches with raised voices does not yield the result or any 

solution. What is necessary is to sit down coolly, make an analysis of 
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the situation, diagnose the disease and find a proper remedy. As far as the farmers' 

suicides are concerned, I think, I have in this House spoken at least a dozen times 

on this subject. But the subject has come up again. By now there is a general 

broad agreement on the real cause of the farmers' suicides. In the early reports 

prepared by the experts it was said that suicides always take place because of a 

complex of various factors. It is never a single factor that results in suicides. It was 

said that farmers who commit suicide have some addiction, they possibly have 

some illnesses, diseases that make them despair of the life. But finally everybody 

came to the conclusion that the most proximate cause of all suicides was the fact 

that the farmers were heavily in debt and there was a pressure brought from the -

creditors who might be a private moneylender or more often a cooperative credit 

society and that they use methods of recovery, which are humiliating, insulting and 

that resulted in loss of prestige to the farmers for whom living in dignity in that 

village is a very important consideration. So, the final stage, the penultimate stage 

is the humiliation heaped on the farmers because of the kind of recoveries that 

were being imposed by the creditors. Why did it come to this stage? The reasons 

are very clear. It was C. Subramanium who pointed out for the first time that Indian 

agriculture was a losing proposition because the farmers did not get the prices that 

would cover their cost of production. This was a diagnosis made by C. 

Subramanium himself. The farmers movements in the last 20 years have been 

giving enough evidence of this, and I would say today that except for a few 

enlightened farmers, who apart from agriculture also do some processing, also do 

some exporting or have some kind of an associated activity with agriculture, and 

are possibly able to meet their expenses, agriculture per se, agriculture by itself, is 

necessarily a losing proposition. In fact in the movements, Sir, we do tell the 

farmers, "Do not be shy of admitting that you are in debt. If you are in debt, it only 

means that you are honest. It is only a dishonest farmer who can be without debt. 

All honest farmers are in trouble today in this country." Why did this happen, I' do 

not want to go into all the controversies. The matter is very clear. We know and it 

has been admitted by the Minister for Commerce, it » has been admitted by the 

Minister for Agriculture that even today the Indian agriculture is working under 

conditions of negative aggregate measure of support which in common parlance 

means that the farmer in India gets much lesser price than he would have got in a 

market where there was no intervention by the Government - in a hypothetical^ free 

market. In all the countries like Japan, Europe and USA the farmers get much more 

than 
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what they would have got in a free market. In India farmers get much less than 

they would have got in a free market because of the various restrictive policies 

including the Essential Commodities Act imposed by the Government, the 

various bans on exports, dumping operations carried out, as is being carried 

out right now, we purchase wheat at a higher price and bring it in our market 

and dispose it of at a lower price. We have restrictions on the movement of 

agricultural commodities from one State to another, from one district to 

another. We have restrictions on the processing, we have restrictions on the 

storage and all this results in the fact that the farmers are never able to 

recover the cost of production even in years when the nature is favourable and 

the crops are good. Now you will get a clue as to why is it that the cotton 

producing farmers have a greater incidence of suicides than, for example, the 

sugarcane producing farmers. It is not that the sugarcane producing farmers 

are more brave, it is not that the cotton producing farmers are.cowards. The 

fact is, and you will see it in the statement that was submitted by Pranab 

Mukherjeeji as Minister of Commerce to the WTO, that in 1986-1989, cotton 

had a negative subsidy co-efficient of 110 per cent which meant that if the cost 

of production of cotton was Rs. 210, the farmers were not able to get more 

than Rs.100. That was the position of cotton. On the other hand, in the case of 

sugarcane there was a positive AMS, i.e. if the cost of production was Rs. 100, 

the sugarcane producers were able to get about Rs. 108. Sir, that is the 

reason why the cotton-producing farmers have a greater incidence of suicides. 

Before I left, I heard some analysis of what kind of farmers commit suicide and 

I would like to make some things very clear. There is very little incidence of 

suicides amongst farmers who do not own any land. The landless labourers 

don't commit suicides because they are better off in today's situation than the 

land-holding farmers. The land-holding farmers, incur the risk of natural 

calamities and of Governmental interventions, while the landless labourers 

who earn only wages, but they are fixed wages and nothing is cut from that. 

There is no incidence of suicides amongst the landless farmers. The suiciding 

farmer essentially is a land holding farmer and you will find that, in fact, there 

were farmers who had 25 to 30 acres of land who commit suicide and who 

also go on Employment Guarantee Scheme work in order to find a livelihood. 

There is no pattern about the land holding, there is no pattern about the caste, 

there is no pattern about the age. It is simply that the farmers are not able to 

repay their loans and are unable to withstand the humiliation involved. Sir, the 

remedy is going to be, and, I think, the UPA Government is making a 
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horrible mistake here, everybody had been talking about it, our Minister of 

Agriculture has been talking about it, the Finance minister is talking about it. 

Giving additional supply of credit to the farmers is not the solution because he 

will take the credit. He finds himself in such a position that he will take 

additional loan but finds himself even more indebted and horribly indebted 

because of that. What is important is to take measures that will make 

agriculture a paying proposition i.e. the income of the agriculture should be 

more than the cost of production involved. The UPA appointed a National 

Agricultural Commission under a very eminent scientist like Dr. Swaminathan. I 

have gone through the report and I find that these are the reports essentially of 

a scientist, which concentrate, on the increase in production and improvement 

of infrastructure. But he has not gone into the economics of a field operation 

and found out why is it that the agriculture continues to be a losing proposition. 

I have suggested to the Minister of Agriculture in a private discussion that we 

have come to a situation now where the things are unlikely to improve, they are 

more likely to deteriorate hereafter because we are entering the WTO era of 

competitive marketing and we are entering an era of bio-technology and more 

advanced technologies and the farmer who is a farmer because he got his land 

from the father and, is therefore, trapped in agriculture and is unlikely to be 

able to meet the situation, the challenges that are faced by this new agriculture. 

The important thing is, to liberate agriculture from the sort of strait jacket into 

which it has been placed. Firstly, get rid of the principle of eminence juris. The 

land should not belong to the State. The land must belong to the farmer and he 

must have the right to hold that property and no Government should have the 

possibility of acquiring land at the slightest pretext. Secondly, the Government 

should have no control over the supply of inputs nor should the Government 

have any control over the manner in which the farmer is able to dispose of the 

fruit of his labour. After that is done, the Government will have to make amends 

for the sins of the last fifty years. If I have to answer, in one sentence, why is it 

that the farmers commit suicide, I would say that it is because of the gangrened 

wounds of the chronic exploitation by the Government of India of the Indian 

farmers ensuring that the farmers are not able to make any margin there. If that 

is the situation, then, of course, the Government will have to take some 

measure and I made an assessment of that. The loss caused to the farmers on 

account of the adverse policies of the Government of India in the last twenty 

years - most of them are Congress years - was Rs. 3,00,000 crores. This is all 

documented.    That is the kind of policies that  have been 

312 



[18 May, 2006] RAJYA SABHA 

followed. You have to use, at least, a part of that for ensuring that the farmer is 

able to stand up in the market and if he was fleeced till now by the 

Governmental system of marketing, he, at least, gets a good chance, a good 

start in the new era that is to come. Therefore, the money should be used for 

developing infrastructure, for developing a network of laboratories, for 

developing a network of information technology, so that the farmers have an 

access to information from outside. If you ask me, 'What is the quickest 

solution that can be given?' I would say, 'Tell farmer, who is on the threshold 

of suicide, no need to commit suicide. All your trade, your business might have 

been a losing proportion. But, you are an asset, which is a substantial asset, 

particularly in the present epoch where the land values are appreciating.' If 

you are able to give the farmers a chance, give them some money, at least, 

equal to the stamp value of the land and say that we will pay you a better price 

that will be more appropriate to the market conditions in about 12 months time. 

But, even if you give farmer, as an advance, the stamp value, I think, most of 

the suicides can be avoided. But, rather than doing it after suicides, we are 

prepared to give every farmer Rs. 1 lakh who commit suicide which serves as 

an adverse effect. If farmer gets an impression that he is under debt of about 

Rs. 30,000, then, naturally, he works out, 'If I cannot pay Rs. 30,000 and I am 

humiliated by the moneylenders for this purpose, then, if I commit suicide the 

Government will come running and will give Rs. 1 lakh. And, at least, my 

family will be happy.' Giving compensation or paying people who commit 

suicide is a very wrong policy. And I, even as a farm leader, would say that 

this policy should never be followed. Giving money for people who die proved 

to be counter-productive in Tsunami and it is proving to be counter-productive 

even in the case of farmers' suicides. 

Sir, on 10
th
 December, in my area of knowledge, the hon. Chief 

Minister of Maharashtra announced a special package for five districts in 

Vidarbha where the number of suicides was the highest. And, surprisingly, the 

number of suicides increased after that. Everybody knows the reason. At the 

same time, the Deputy Chief Minister of Maharashtra made a statement 

against private moneylenders, With the result, the farmers are not given credit 

even by provision stores. Their situation has become even more cornered and 

the number of suicides has increased after that. And, the Government 

continues to entertain the old bygone Leftist philosophy about what is good 

and what does a private moneylender do and what does a cooperative bank 

do. I think, you will have to get rid of all those cobwebs and think coolly if you 

really want to save the farmers. 
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Having said this much on suicides, I would, now, come to the 

question of import of wheat. In the month of June, I read a report in The 

Business Line, for which I write, which says that the Government of India was 

contemplating import of wheat. I posed a question here. The hon. Minister of 

Agriculture gave a specific reply that we have ample stocks of wheat and we 

need not import any wheat till the end of the year i.e., till the beginning of the 

procurement of wheat. That is the reply. You can see it in the documents or the 

records of this House. But, at the same time, I had given him a copy of the 

cutting, because in the American newspapers, it had appeared that the Indian 

Government is expected to import something like 1 million tonnes of wheat this 

year. That was a forecast made by the Americas at that time. While, our hon. 

Minister of Agriculture was saying that we are not gong to import anything. 

Little-by-little, we heard that 5 lakh tonnes were to be imported. Then, it came 

to 10 lakh tonnes. Every time the issue came, I have raised the point in this 

House. And then, the latest figure I heard in the newspapers was 30 lakh 

tonnes. And today -while I was in the meeting of the Standing Committee for 

Agriculture -somebody spoke in my ears that now it is going to be, at least, 40 

lakh tonnes and not less than 35 lakh tonnes in any case. What is this 

happening? What is this hush-hush? In the newspapers, we read about the 

fact that when tenders were'called, the specifications were given in such a 

manner that only one party could fulfil them. This was a complaint made by 

many people who submitted tenders. That is very common that those whose 

tenders are not accepted, they tend to make complaints. But there was a 

specific complaint that the specifications were irrelevant, and were made to 

suit a particular supplier. Firstly, the question is there was no justification 

whatsoever. Secondly, the way the quantum of import has been increased 

looks to me very fishy. Thirdly, having talked about the quality, today we find 

the quality is not acceptable by the suppliers themselves. I read in the 

newspapers that all the ships are lying in the ports of New Zealand and 

Australia because they are not likely to be sent here. What i& happening?  Why 

all this secrecy and cloud of mystery? 

Then, Sir, I come to the question of prices. Everybody has talked 

about it. What is the point in importing wheat which costs Rs. 879 per quintal, 

even in the southern ports; whereas, we are paying on Rs. 650 plus Rs. 50 

bonus. What kind of policy is this? I remember, in the days of Rao Birendera 

Singh, when he was the Minister of Agriculture, an import of that type was 

made. When a question was put in Lok Sabha, his reply was, "We have to 

give higher prices for the wheat of American farmer because 
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the American farmer has a higher life style to maintain". That is the reply that 

you can see even today on the records of the House. Is that the philosophy 

that we are entertaining? I feel very sorry because the present Minister of 

Agriculture not only comes from my State, but he is a very honoured and 

respected leader of farmers there. And, we have been together in farmers' 

agitations and even courted arrest together - if he would like to admit this at 

the present stage? But we had fought the agitations together. So, when he 

became the Minister of Agriculture, we all had great hopes that for once there 

will be some kind of improvement in the lot of farmers. Mr. Vice-Chairman, Sir, 

I feel very sorry that since he became the Agricultural Minister, the last three 

years have been the worst period for the farmers in India. The number of 

suicides has increased; and, rather than supporting the farmers in Punjab, we 

are importing wheat once again and going back to the old days. I tried to work 

out what was the great hurry for two things that were done by the Minister of 

Agriculture, at the same time. We imported wheat so that the prices will be 

depressed. If the prices are depressed, they will be of advantage, to the 

regions which do not produce wheat, and they will be of disadvantage to the 

regions that produce wheat. At the same time, the farmers in Punjab will be 

hard-pressed to give the wheat to the Food Corporation of India, while those 

who don't produce wheat and who accidentally, coincidently - I am not making 

a charge - were going to the polls, at that time, were given the advantage of 

depressed wheat prices. I will give you another proof of that, Sir. The sugar 

quota, the monthly free sale quota, was augmented just on the eve of 

elections, at that time, for obvious reasons because elections were not taking 

place in the sugar-producing regions, the elections were taking place in non-

sugar-producing regions. But the quota was increased, which is normally done 

at the time of Diwali festivities etc. It was done deliberately in order to 

influence elections. I had made a complaint to the Election Commission about 

this particular matter, but that is not the thing for discussion here. 

Mr. Vice-Chairman, Sir, there were two issues involved. On the 

question of farmers' suicide, it is clear that farmers' suicides are taking place 

because of the gangrened wounds of the Central Government policies, 

inflicted on the farmers for the last 30-40 years under Nehru, under Indira 

Gandhi, under Rajiv Gandhi, and even under Manmohan Singh. If that is true, 

then, the Government will have to do something to make reparations for that.   

And, if the wheat policy is any indication, then, we are 
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not only not on the right track, but we are going exactly the opposite way. That 

is what I am very seriously concerned about. 

Thank you, Mr. Vice-Chairman, for having given me the time. 

SHRI ARJUN KUMAR SENGUPTA (West Bengal): Mr. Vice 

Chairman, Sir, I was listening, with rapt attention, to my previous speaker's 

speech. His sentiments are laudable and I agree with them. But, unfortunately, 

his diagnosis and his solution, both, are flawed, if I may say so. And, I want to 

put this very clearly. It is not true that agriculture has been doing badly in the 

last few years compared with the previous years. I can get into the statistics of 

agricultural production and investment, increase in productivity and all that. 

But that is not the issue here. The issue today is the distress and the fact of 

the distress cannot be denied because we are seeing, everyday, the suicides 

that the farmers are committing. I want to submit that if we are going to tackle 

this problem, we have to tackle this problem, precisely, in terms of the distress 

situation that the country is facing today. But, it does not mean that we should 

ignore the long-term policies. There are many mistakes, there are many things 

that are actually happening and quite a few improvements are actually taking 

place, but this will take time to materialise. We may have a separate 

discussion on agriculture as such, but today's problem is the problem of the 

current situation of agricultural distress and that has to be tackled on a short-

term basis. He is absolutely right that the farmers are committing suicides 

because of indebtedness. There are a plenty of studies on that, and I would 

say, for those who are not very familiar with this, that there is a recent issue of 

Economic and Political Weekly which gives State-by-State an analysis of what 

were the factors that have caused these suicides. The overwhelming fact, and, 

I think, Mr. Joshi is absolutely right, is the indebtedness of the farmers, 

particularly, the small and marginal farmers. He is also very right that the 

agricultural labour is not involved. 

[MR. DEPUTY CHAIRMAN in the Chair] 

The agricultural labourers do not commit suicides mostly; it is the 

small and marginal farmers who are overwhelmingly indebted. Now, he is 

right, they are indebted; they cannot solve their problems because of the 

overall depressed nature of agriculture, particularly, of the small and marginal 

farmers. If there is a discussion on the agricultural situation, I would like to 

establish that the agricultural development has favoured in our country mostly 

the rich farmers in this country.   The poor farmers, the small 
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and marginal farmers have remained as poverty-stricken as possible. But, that 

is not the issue which I want to talk to you today. I want to say, accept the fact 

that the problem of indebtedness is causing the crisis among the farming 

community, committing suicides; the destitution you can see, and the facts say 

it quite clearly if you visit the countryside. Now, what would be the solution? 

The commonsense solution is to do something about their debt. Do something 

about the basic reason why these people are committing suicides. And, I 

submit, the Minister is sitting here, that he may like to consider seriously 

together with the Finance Minister to launch a full programme of waiver of 

loans to small and marginal farmers. This is the major issue. In fact, Sir, I do 

not know whether you were here when Mr. Chidambaram was answering a 

question on indebtedness. I raised this issue and Mr. Chidambaram, whom I 

like very much, talked to me in old college debate style, "this is not the subject 

we are discussing. If you discuss the general question, I shall come forward, 

but you are talking only about a very specific issue of States' indebtedness." 

But, I have a very definite thing in mind and I want to put to you this question. 

The only way these loans can be waived would be, be it the cooperatives or 

the banks, which have given loans to the small and marginal farmers, those 

loans will have to be taken up by the State sector.... Whether in the States, or, 

in the Centre, depending upon who is the source of credit, and that would 

imply an increase in deficit and that was what I was referring to the Finance 

Minister, which he avoided to answer. But, I am putting it to you, Sir. You are 

sitting here; this question will come up. There are three ways these loans can 

be waived, (a) You can convert this into long-term low interest debt. That 

would also mean there would be some grant element in this, to that extent, it 

is waiver. Secondly, what you can do is to give them cheap loan so that they 

can repay the mahajans from whom they took high-cost loan, and, thereby get 

out of the whole thing. This is something which has been done in all 

indebtedness problems, whether it is the Latin America, whether it is in other 

parts of Asia. This is a way called debt swap. But, then, again, it is the 

Government which takes most of the burden. And, the third which is the 

easiest is just give a simple waiver. This waiver is different from the earlier 

practice of loan mela which was done in this country, completely flawed by 

corrupt practices. I am not talking about that. I am talking about the conscious 

policy of waiving the loans for a year or two of the small and marginal farmers. 

You will find a tremendous impact on the distressed farming community. This 

is something which is an immediate solution, temporary solution.   Let us not 

bother about increasing 
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fertilizer supply, giving them higher prices for tomorrow next year. These are 

the questions that will be considered separately. Today's" problem has to be 

solved today, and, this is a simple solution. It is not a simple solution in terms 

of management, but the financial burden is quite substantial, and, I hope Mr. 

Minister you will take it up, discuss and, maybe, you can work out the full 

details of the subject. I now come to the question of import of wheat. Since I 

have very limited time, I do not want to talk at length. I do not understand why 

should we be so much against import of wheat. Unless I am somebody who 

have some stocks - because I am a rich farmer, ! have not given all my stocks 

to the FCI, I have kept them in my godown -- and I do not want the price to fall, 

because if the price falls, I lose the profit. In other words, all rich farmers, all 

rich farmers' lobbies would be against any additional supply of wheat in the 

country from whatever source it is, because if we have foreign exchange, why 

can't we import? Let me put to you this question quite categorically. There is 

nothing wrong in imports. What is important is that we have to manage our 

food economy. Now, I have some figures here which show that, today, our 

buffer stock is so run down that we shall pot be able to maintain our Public 

Distribution System, distribution to the TPDS, SGRY, and other programmes, 

and, still come back at the end of the whole year with a positive stock. That is 

a dangerous thing. When we talk about food security, Mr. Deputy Chairman, 

we do not talk about food self-sufficiency. We should be able to satisfy the 

fluctuations of our demand and supply position, and, that is why the buffer 

stock question comes, that we need a minimum amount of stocks, so that it 

can take care of this kind of fluctuations. If that stock cannot be replenished 

from domestic procurement, then, there is nothing wrong in imports. Another 

day, I think, Joshiji was here, he raised a question. Unfortunately, our Minister, 

who was sitting here, could not answer the question with statistics. I felt like 

standing up and giving the statistics myself, it is a fact that if you talk about the 

imported wheat and the domestic wheat, -- because you are talking now about 

import, not for production; you are talking about import for meeting the demand 

- if you compare the cost of the imported wheat with that of the domestic 

wheat, imported wheat is cheaper, for a very simple reason. For that, I must 

give credit to our Government, to our Ministry that they are organising the 

imports in such a way that it comes to Southern ports from where the transport 

cost becomes very marginal. As a result of that, the economic cost, the 

domestic economic cost, that is, the procurement price plus all the costs of 

transport, plus all the costs of handling, is higher than the 
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economic cost of imported wheat at the Southern port. At least, Rs. 120 per 

quintal is a lower cost of that. So, I don't think there is anything wrong in 

imports, if you are talking in terms of consumers, in terms of supplying to the 

demand. The question comes as to why should we import at a price which is 

higher than the domestic price. Well, the international price changes. I shall 

come to this point within a minute. But the question is not that. If we increase 

the price today, we shall not get a single additional tonne of foodgrains 

because the foodgrains production has already taken place. They are already 

in the stocks or markets. An additional price would only go in favour of those 

rich landlords who have kept their stocks in their godowns and not sent it to 

the market. It is not going to have any effect on the actual procurement of 

wheat to the Public Distribution System. 

Now, the second question is that if we do import ...interruptions)... 

SHRI TAPAN KUMAR SEN:   Kindly link it to the distress of the 

wheat farmer. It is just not a commercial transaction in plus and minus. 

...(interruptions)... 

SHRI ARJUN KUMAR SENGUPTA: I am sorry, Sir, I thought I am 

answering precisely that question. The distress question is, long-term distress 

and temporary distress. Long-term distress problems have to be solved over a 

longer period where the Minimum Support Price is a factor. If you ask me I can 

get into the discussion or refer you to a beautiful study by Mr. Abhijeet Sen, 

one of the stalwarts of the Left economists. Why is he against continuous 

increase of Minimum Support Price? So, this is a different issue. Sir, this is a 

long-term distress. With regard to the short-term distress, I have given you an 

answer. To my mind, the only way to deal with short-term distress is to give 

loan-waiver. I am talking about import wheat in terms of meeting the balance 

of demand and supply that we should be able to maintain this. Mr. Deputy 

Chairman, Sir, if we do not do this thing, I am terribly afraid of one 

phenomenon because we have seen that whenever there is a shortage, what 

programmes suffer. They are the TPDS, Targeted Public Distribution System, 

SGRY, etc. It is because these are actually meant for the people who do not 

matter. So, you reduce their supplies and try to save the buffer stock system. 

This is exactly what will happen, if you do not allow wheat imports to take 

place today. The wheat supplies <given to the unemployed people, the 

NREGP people, the poor people through various schemes will be stopped. 

These schemes will be stopped.  If not altogether but, to some extent, the 

Public Distribution 
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System will also be affected because there is no other alternative. You have to 

add things up so that they meet the supply, So, what I am suggesting, 

therefore, is that in a situation where we have such a large foreign exchange, 

there is nothing wrong in importing wheat to augment your buffer stocks. The 

only criticism that I have, and this is what is slightly different from others is that 

this should be a part of the long-term policy. We are now going to face this 

situation, that we shall periodically face this kind of situation of food insecurity, 

if we do not import, because other areas have become much more lucrative, 

profitable and giving returns. So, more and more farmers will be shifting away 

from gain to those kinds of high-yielding varieties. So, we should be prepared 

to have a policy which we should be able to sustain over a period of time. And, 

with regard to imports, when you come into the situation suddenly, the whole 

world knows that India is going to enter and the prices would go up. If you 

have to have an import policy over a long term, have a hedge against the 

uncertainty; buy and sell, but, at the same time, you could play a very major 

role. We have done that in our country before -- having a long-term contract; 

whether you import or don't import, prices remain the same. I am mentioning 

this because this question has been raised by Dr. Joshi - and I hope, Mr. 

Minister, you would reply - saying that there are reports about buying wheat at 

a very high price, of buying wheat and withdrawing certain specifications to 

suit some particular suppliers. I dp not know whether they are true. This point 

has been mentioned; I have seen in the newspapers and I hope there would 

be a substantial answer. I saw a newspaper story saying that the same 

Australian Wheat that was sold to us was sold to the Egyptians at a price 30 

dollars less. Maybe the newspaper reports are wrong; the markets also 

fluctuate. But this is a kind of issue that needs to be answered. In other words, 

we have to import wheat, but then, we have to import it properly. We have to 

import it with a certain kind of discipline, so that there is no substantive loss for 

the exchequer. 

So, Sir, this is my submission. I think the Government policy is quite 

all right in terms of meeting the domestic requirement. But, please, do not 

reduce PDS supply. Please, do not reduce those Employment Guarantee 

Scheme supplies. That is the easiest way and it has happened again and 

again. The first people who suffer from these things are these people -- the 

people who are not bothered about. The Minister might well say - 'what can I 

do? I have to balance the demand and supply.' 
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5.00 P.M. 

So, this is why I do not see any way out other than imports. But those 

imports have to be done properly. For the suicide and distress programme, I 

think the only solution that lies today - and that would be a bold solution which 

will be appreciated everywhere - that we should have a national programme of 

loan-waiver for small and marginal farmers. 

MR. DEPUTY CHAIRMAN: There is a request from Mr. Janardhana 

Poojary. On your submissions about loan melas he wants some clarification. 

SHRI JANARDHANA POOJARY (Karnataka): Sir, the hon. Member 

is an economist. During the time of Shrimati Indira Gandhi and Shri Rajiv 

Gandhi, he was looking after the financial matters of the Government of India. 

I was in the Finance Ministry. During this period, small and marginal farmers 

and the poor people were not getting loans. Nationalisation of banks had 

taken place. Late Indira/'/ had nationalised the banks thinking that loans were 

not being given to the farming sector and the poor people while they were 

being given to rich farmers, rich people and big industrialists, and that there 

should be mass - not class, but mass - distribution of loans; it should not 

belong to a particular class. 

Sir, what had happened? There was corruption at that time. It was 

thought that if loan melas were held openly, there would be no scope left for 

bank people to indulge in corruption. It was also thought that farmers and poor 

people should be educated about the rates of interest at which loans were 

being given under the IRDP, DRI and various other schemes in the' farming 

sector. With this laudable objective, loan melas are held. Sir, what was the 

criticism at that time? The Opposition parties, inside Parliament, the Lok 

Sabha, and also outside, made a lot of criticism against this system of loan 

melas and of offering loans to the weaker sections. At that time, they said that 

by giving away loans like this, by giving loans to the weaker sections and the 

farming class, banks would go bankrupt, and that because of this programme, 

the entire economic system would collapse. Well, it is true. Sir, the figures are 

not given by me. Figures were given by the Reserve Bank of India at that time 

as to the rate of recovery. There were Loan Recovery Melas also. I had 

conducted them. At that time, what had happened? The Reserve Bank had 

given the statistics saying that 54 per cent of the loans were recovered without 

any difficulty; another 24 per cent were recovered by giving notices to them 

and another 4 or 6 
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per cent by auctioning their assets. Only 3 to 4 per cent loans were left and for 

that there was the Credit Guarantee Scheme. There was not a single paisa 

lost to the banking sector. That was the reply given by the Reserve Bank and it 

was placed before both the Lok Sabha and the Rajya Sabha. There is some 

misunderstanding in this country that when we give loans to the farming sector 

or to the poor people, they don't pay back their loan. Sir, a very good point 

was made by Shri Joshi. Now, the question is, ...{interruptions)... 

SHRI SANTOSH BAGRODIA: Sir, I have a point of order.   I do not 

want to disturb him.   The Half-an-Hour discussion should start at 5 o'clock. 

So, please complete the formality for record's sake, .interruptions).. 

MR. .DEPUTY CHAIRMAN: It can be after 5 o'clock. 

...interruptions)... 

SHRI SANTOSH BAGRODIA:  Sir, this is the order of the day. Unless 

you complete the formality, we are not completing it.   That is why, I am 

requesting you.   I am not insisting that you take it up right now.   I have a letter 

that this will be taken up at 5 o'clock. 

MR. DEPUfY CHAIRMAN: The Chairman may vary the time of 

commencement of such discussion. Because this discussion is going on, we 

can ...(Interruptions)... 

SHRI SANTOSH BAGRODIA: I am not objecting to that. I am only 

requesting to please take the sense of the House and permission and then go 

ahead. 

MR. DEPUTY CHAIRMAN: It is not being said that the sense of the 

House should be taken. The Chairman has the discretion to vary the time and, 

therefore, I have varied the time. ..(Interruptbns).. 

SHRI SANTOSH BAGRODIA: So, you announce that. 

...{Interruptions)... 

MR. DEPUTY CHAIRMAN: I have varied the time. Mr. Poojary, 

please conclude. 

SHRI JANARDHANA POOJARY: I know the hon. Agriculture 

Minister. He is for the farming sector. I put a question to the Finance Minister 

regarding the rate of interest and asked him to reduce the rate of interest on 

loans given to the farming sector. I also asked him to compare the rate of 

interest with other sectors, particularly the rate of interest on loan 
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given to purchase cars. I think, he was present on that day and we had a 

discussion. If, at all, the rate of interest has been reduced now, it is because 

of these two people. It has come down to 7 per cent. Yes, I don't say that it is 

sufficient. The Swaminathan Committee has recommended that it should be 

given at 4 per cent. If it is given at 4 per cent, there will be salvation for them. 

Sir, people are not in a position to undertake farming. There is a crisis. I have 

seen people committing suicides in Karnataka. In one house, seven children 

committed suicides because of indebtedness. There was nothing in their 

house. What he said was correct. The Agriculture Minister has got heart for 

farmers. I went to his constituency also when I was the Joint Secretary in 

charge of Maharashtra. All the people were praising him. He is for farmers. 

What he said, I don't say it is untrue. What Joshiji has stated is correct. 

Something could be done by him. He can do. I feel, Sir, if he takes up the 

cudgel and goes very strongly during his tenure, that can be reduced. It has to 

be done in the interests of the farmers of the country.   Thank you. 

SHRI E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, it is a 

very serious problem that we are facing in the rural areas. I would like to 

stress upon only two or three points. Actually we have to find out the actual 

reasons for the distress which are being faced by the agrarian sector. Sir, we 

are not at all worried about the price of a particular product in the industrial 

sector because the price fluctuates according to the demands in the market. 

And, the producer has got the right to fix the price. The producer can preserve 

the product and he can give it at appropriate time so that his cost of the 

production can be met and he can also get more profit if he can preserve 

product for a particular favourable market. But, the agriculturists alone, the 

peasants alone, have got no control over the cost of their production and also 

the price of their produce. They cannot demand higher price for this much of 

cost, therefore, you have to pay this much of cost. They are not in a position 

to fix their cost, but at the same time, they are, somehow, meeting the cost 

also. It is in the hands of rain god. The rain has to come at appropriate time 

and also water should be properly managed for their own land, and if there is 

surplus water or if there is any flood, then nobody is going to protect them. If 

there is no water at all, drought situation is there, even then, nobody is there 

to protect them. The interest rates are going up. There is short-term relief. As 

an economist has suggested, there will be relief for the co-operative loans, but 

at the same time, are we thinking that nothing is in the   hands   of  the   

agriculturist   in   the   fixing   of   prices   of   agricultural 
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produce? He cannot fix the cost of water; he cannot fix the rate of the 

fertiliser, pesticide, anything, even labour cost, he cannot fix. Everything is 

fluctuating. Therefore, I request the Government that it should not take 

only the short-term relief measure of wiping out the tax. It has to find out a 

permanent solution for the problems of agricultural sector. It is not the case 

in a particular period. If the co-operative sector loans will be wiped out this 

year, next time, there will be more interest on it. Hon. Finance Minister has 

replied on the floor of the House that the cost of the loan for agricultural 

purpose is very heavy, and that is why, the Government could not give it on 

no-interest basis. When Shri Janardhana Poojary asked him as to why he 

was allowing the car producers to give cars loans on no-interest basis, and 

why the agriculturist cannot get it, the Minister said that the cost of the loan 

for agriculturist was not manageable. Sir, I request that the Government 

should think that the agriculturist should be given the money without any 

interest. I am requesting so because nobody is there to protect the 

interests of agriculturists when they cannot meet the cost of the production 

by selling it at appropriate prices. He cannot even fix the price. He cannot 

control the market because market is controlled only by intermediaries. 

Even the Government could not control it. They simply want to bring wheat 

or rice from other countries and then manage the situation. I request that 

there should be a permanent solution so that all the cost variants of a 

particular production of an agricultural produce should be fixed and the cost 

or the damage, which the agriculturist is incurring, should be compensated. If 

debt-relief is given for a defaulter, then a person, who is proper in paying the 

debt, should also be compensated. If there is a drought, that should be 

compensated. If there is a flood, that should be compensated. But, at the 

same time, the Government and also the economist say that crop loan 

cannot be feasible in India because there are factors like rain and other 

things. But, we have to take into consideration the situation of a poor man 

who is not having so much of economy or so much of managing capacity 

even at the micro level to look after his family and find employment for his 

family members, having the purchasing power, living life in same village, 

having the same agricultural life.   How can he manage it? A huge migration 

from rural areas to urban areas is taking place. We are now planning urban 

renewal programmes. How are we going to compensate it? We are 

constructing new huts. We are constructing lot of low-cost houses. But, why? 

Because rural people are now migrating to urban areas. We have to stoo the 

agriculturist from migrating from rural area to urban area.   Instead of 

allocating more money 
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for programmes of urbanisation, we have to see that the agriculturist is well off 

in his own place. Therefore, the cost, which is now incurred fpr tackling the 

rehabilitation process, migration process, urbanisation process, slum 

clearance, etc., can be spent for seeing to it that agriculturist can live 

peacefully in the village itself. 
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MR: DEPUTY CHAIRMAN:   Before the hon. Minister replies, there 
are statements to be made by the Ministers. 

__________ 
 
STATEMENT BY MINISTERS 

Status of implementation of recommendations contained in the Einghty-
First and Eighty-Sixth Reports of the Department-Related Parliamentary 
Standing Committee on Transport, Tourism and Culture 

and 

326 


